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INTRODUCTION 

I, the Chairman, Committee on Public Undertakings, having been 
authorised by the Committee to submit the Report on their behalf, pre· 
sent this thirty-First Report on the action taken by Government on the 
recommendations containedi in the Twenty-eighth Report of the Committee 
(Third Lok Sabha) on Head Office of Hindustan Steel Ltd. 

2. The Twenty-eighth Report of the Committee on Public Undertak· 
ings was presented to the Lok Sabha on the 20th April, 1966. Govern-
ment furnished their replies jndicating the action taken on the recommend· 
dations contained in the Report in several batches during the period 4th 
November, 1966 to 28th September, 1968. 

3. The replies of Government to the recommendations contruned.An 
the aforesaid Report was considered by the Committee on the 29th 
November, 1968 and the Chairman was. authorised to finalise the Report 
on the basis of the decisions of the Committee. 

4. The Report has been divided into the following five Chapters:-

(i) Report. 
(ii) Recommendations that have been accepted by Government. 

(iii) Recommendations which the Committee do not desire to pursue 
in view of Government's reply. 

(iv) Recommendations in respect of which replies of Government 
have not been accepted by the Committee. 

(v) Recommendations in respect of which final replies of Govern· 
ment are still awaited. 

5. An analysis of the action taken by Government on the recommen· 
dations contained in the Twenty-eighth Report of the Committee (Third 
Lok Sabha) is given in Appendix IV. It would be observed therefrom 
that out of 49 recommendations made in the report, 69.39 per cent have 
been accepted. by Government and the Committee do not desire to pursue 
30.61 per cent of the recommendations in view of Government's reply. 

NEW DELHI; 

JiIIIIIIIry 13, 1969 
PlIU8Q 23, 1890(S) 

G. S. OIDLLON, 
Chairman, 

Committee on PubUc Undertakings. 



CHAPrER I 

REPORT 

Recommendations at Serial Nos. 1 '0 8 (para Nos. 11, 15, 16, 20, 21, 
22, 24, 26 " 27) 

In recommendations Nos. 1 to 8 of their 28th Report (3rd Lok Sabha) 
on Head Office of Hindustan Steel Limited, the Committee on Public 
Undertakings had suggested various measures for the reorganisation of tho 
Head Office, the composition of the Board of Directors and functions and 
JXlwers of the Chairman of Hindus,tan Steel Limited. The Government, 
in their reply have stated that the observations of the Committee have been 
noted. These would be dilly taken into consideration in the contemplated 
reorganisation of the Steel Industry in the public sector. In doing so, 
the recommendations of the Administrative Reforms Commission in their 
report on the Public Sector Undertakings, the assessment made in the 
ceJXlrt of the Pande Committee, the impact of the working of the scheme 
of de-centralisation introduced in 1963 and the Minister's assessment of 
the Nationalised Steel Industry in Britain would also be taken into account. 

2. In view of the fact that the Steel Industry in the public sector ill 
undergoing extensive changes and also in view of the complex nature 
of the problem., the Committee have tentatively accepted the replies of 
the Government to these recommendations. The Committee would, 
however, like to rest'rve tbeir comments on tbe implementation of these 
recommendations tiD the reorganisation of the Steel Industry in the pabBe 
-sector is over.· 

·It was stated by the Ministry of Steel, Mines and Metals at the time ot 
'factual verification that since the time Government replies had been sent, 
the undermentioned developments ha~ taken place which the Committee 
might like to incorporate in the Report: 

(i) The Minister fOr Steel, Mines & Metals made a statement in Parlia-
ment on the 20th March, 1968 on the Management Organisati'On Of Hindus-
tan Steel Limited. A copy Of the statement is enclosed for ready reference 
,(Appendix IV). 

(ii) GQvemment decisions on some of the recommendations of the Ad-
. mini.t;1;rative Reforms Commission in their Report on Public Sector Under-

takings were laid on the Table of both the Houses of Parliament on the 
10th May, 1968. These decisions cover the recommendations of the Com-
mission relat'ing to the establishment 'Of statutory corporations, functions of 
the sector corporation, powers to be reserved by Government. aDpointment 
of Chairman, Functionoal Directors and General Managers of the Constituent 
'Units etc. 



CHAPTER II 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED 
BY GOVERNMENT 

RecOllllDelldatioa (Serial No.9) 

The Commiffu "Ole that the £'wimates Committee in their Rc'port orr 
Personnrl Polide,r of /'ublic Undertakings had recommended thllt since the 
IUCCt!JS 0/ an underlaling depended to a large txtellt on the dirfetion and 
guidance pmvidt'd by the Chmrman/MlUUJg;ng Director and il took him 
sometime to a('quire em inrimal(' kno ..... lt'dge of tire prohlems tlnd {Jro1(rammes 
0/ the tIIlerpr;se, the infumbent of tlte,re posts should be $('/e('(e,/ carefully 
and IQr a minimum lerm say oj 5 years. This Commiltee orl:' not aware of 
1M decist'on taken by tht Government on this recommendation. 

The (.'o",,,";',,e urltt-Ihat tilt' question of {i,finK (I minimum I('nure for 
lop po.~ts such as Chairma", Manag;n/<f Director. O;rt'clor. Genllral MaJla
ger, etc.. slJould be exomiMd by Government and a decision taken soon. Tilt! 
Committe,. are "wart' thai in ,\'("'1£' ('O,ft'S, the continuonct oj an incumbent 
may he dt"trime",a/ to tltt' ('t/lcient performance of the Undntaking. 111 n1ch 
(·tUej', it should always be fHJt.uible lor Governmt'nl to r('more an UflSIlCC(,U-

lul incflmhnlt bf'/ore fhe t'XIJiry of his term. (I'aras 30-31 ), 

REPLY OF GOVF.RNMF.NT 

Government had already taken a decision in this regard vide reply 
to Recommendation ats. No. 61 3D Appendix V (para No. 158) in the 
S 1st Report (1£ the Estirnate& Committee 1963-64 on H.E.C. Ltd. The 
relovant reply is reproduced below:-

"In the interest of efficient working of the Public Enterprises. it 
bas since been decided that appointments to Top Manas&-
ment posts should be in the Dature of contract appo~ta 

for a minimum period of 4 years, which could be exteDdoct 
to 6 years, the appointing authority having the right to 
terminate the appointment after the first ye.... In case 01 
such contract appointments, it has been decided to incor-
porate in the cootracts a clausc for three months' notice fer 
termination of service by either party." 

(Aliltilby of SIMI. Mirws" Melills (Deptt. 01 Iron Ie Steel) O.M. No. p.,r" 
6(9) /66, dtIHd ,It, t 9th ~lttlwr, 1967] 

2 
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Recommeadatioa (Serial No. 10) 

The Committee feel that it would be advantageous to restoN' th(' pr~ 
vious system ..... here promotions to Deputy Heads of Departments and above 
were made by a Committee consisting of the Chairman and the three Gene
ral Managers. In the opinion of the Committee, the Chairman's presence 
on the Appointment Committee would act as a !lafeguard against favourit
ism. The return to the old system in this respect should not be considered 
a retrograde step as the General Managers will cOlltinue to enjoy ellhanced 
powers under the decentralised scheme in respect of other matters. 
(Para 3R). 

REPLY OF GOVERNMENT 

This recommendation has already been accepted and implemented. 
In this connection reference is invited to Government Resolution No. 
DUR-21(4)j66 dated the 19th July. 1967 containing Government decision 
on the report of the one-man Committee consisting of Shri G. Pande on 
the problems of Durgapur Steel Plan. Copies of the Report and of the 
Government Resolution have already been placed on the Table of tbe 
House and circulated to Members. A copy of the Resolution is also 
enclosed for ready reference. (Appendix 1). 

[Ministry of Sleel. Mines & Metals (Deptt. of Iron & Steel) O.M. No. Pari. 
6(9)/66. daled the 19th December. 1967] 

Recommendation (Serial No. 11) 

The Committee agree that for the present it would suffice if the Control
It'rs of Stores and Purchases meel periodically and keep each other informed. 
A watch should however, be kept with a view to arrest trends towards inter
Plant rivalries for t~ purchase of materia/.r and with a vit'w to adopt correc
tive measures in time. (Para 39). 

REPLY OF GOVERNMENT 

Noted. 

[Ministry al Iron & Steel O.M. No. Pari. (6)-9/66, dated the 4th Novem
ber, 1966] 

Reconuneadation (Serial No. 11) 

The satisjtJCtory working of the . . system . of inter-communication . pre. 
SUPPOHS mutual trust, co-operation ~nd team' spirit between the Plilnts and 
tlte Head O(jice. It is not so much the delegation of powers as the adop
tion oj right attitudes b, the pe~sonsconcemed that really matters. The 
Committe~ f~und that the spirit of co-Operation was, twt Jorth-coming to the
tiaired extent. 11 decentrQnsotion is to succeed, ihere'lhOUldbe wiUin,rtU6' 



• 
.on 1M part 0/ 1M PIIlnu to fruly communicale with 1M Head Office on IIll 
important 1'IJlIIters. This spiril has to be fostered. (Para 41) 

REPLY op GoVERNMENT 

Noted. The need for free communication between the Plants and tho 
Head Office on important matters has been emphasised to the R.S.L. 

{Ministry of Steel. Mines & Metals (Deptt. of Iron & Steel) O.M. No. Pari. 
6(9)/66, dated the 19th December, 1967] 

RecOllUDeDdalioD. (Serial No. 13) 

The Committee recommend that, based on the experience gained by 
Rourkela Steel Plant, the sub-delegation in other plants should be reviewed 
mad the plant authorities induced to undertake maximum sub-delegation of 
powers consistent with operational efficiency. (Para 44) 

REPLY Of' GoVERNMENT 

Noted. The scheme of sub-delegation of powers in the Bhilai Steel 
Plant has, been revised suitably on the lines of the scheme in the Rourkela 
Steel Plant. Necessary action in this regard has also been initiated in 
the Durgapur Steel Plant and the scheme is likely to be finalised shortly. 

(Ministry 0/ Steel, Mines & Metals (Deptt. 0/ lron & Steel) O.M. No. Pari. 
6(9)/66. dated the 15th January, 1968] 

RetOIIUJIenciation (Serial No. 14) 

Jud.lling from the rise in the number of persons ·employed in the three 
steel plants-to which references have been made by the Committee in their 
reports on those plants. the Committee consider that the Head Office has 
not bun able to exercise an effective control over the manpower employed 
in the steel plants. In the absence of a mmdard force, the Head Office can
not have a reliable yardstick to determine the slaff requirements. They, 
thuefore feel that standard force for the three steel plants should be laid 
down preferably by disinterested p(~rsons under the guidance of the Head 
Office. (Para 47). 

REPLY OF GoVERNMENT 

The Ono-Man Committee appointed by Government in September, 
1966 to oonduct.an expert review of the shortcomings in the performance 
of the Durgapur Steel Plant under H.S.L. also emphasised the need for 
a scientific as5CSSlDe11t of the requirements of manpower. It recommend-
ed that worle studies should be undertaken in a big way in order to de>-



s 
-termine the requirements of the manpower on a sound basis. The Com-
mittee was of the opinion that the function of wpower planning was a 
technical function involving intimate knowledge of the equipment and 
.technology used and was, therefore, better done by the Industrial Engi-
neering Department. The Committee also express.ed the view that larger 
benefits would accrue if the work of manpower planning done by the 
different plants was coordinated centrally and the central agency finally 
decided the manning at all levels on a rational and comparable basis. 
This recommendation of the Committee has been accepted by Govern-
ment as notified in the Department of Iron and Steel Resolution ~o. Dur-
20(4)/66, dated 19-7-1967. Systematic studies, unit by unit, are presently 
being made by the Industrial Engineering Departments in each of the 
plants. In Bhilai, standard force has been worked out for 2.5 million 
tonne stage for works, administration and township departments except-
ing the requirements of non-technical staff in the works departments, 
which is presently being studied by the Industrial Engineering Department. 
In Rourkela, standard force has been worked out for I.S million tonnes 
stage for the non-executives in the Works Departments. Studies are pro-
ceedings to fix the standard force for executives in works departments 
and for executives and non-executives for non-works departments. In 
Durgapur, standard force hash been worked out for 1.6 million tonne 
stage in respect of executives for all the works departments. Assessments 
in respect of non-executives for works departments and executives and 
non-executives for other departments are under preparation. In addition, 
norms ,of labour productivity have also been worked out at the Head 
Office for the purpose of putting a ceiling for plant e~timates and for 
controlling manpower through personnel budgets. 

iMinistry of Steel, Mmes & Metals (Deptt. of fron & Steel) 0 M. No. ParI. 
6(9)/66, dated the 15th January, 1~V;81 

Rerommendatioo (Serial No. 15) 

The Committee find that manpowet requirements for the Steel industry 
in the Fourth Five Year Plan period have been estimated by the "Commit
tee on Manpower for the expansion of the Steel Industry dU"ing the Fourth 
Plan period". The Committee recommend that based on this ('''d other 
studies, the norms of work loads and manpower requirements should be 
determined for each steel plant expeditiously. The surplus staff should be 
absorbed in the expansion programme. (para 49) 

REPLY OF GOVER."IMENT 

This is being implemented. 

(Ministry of Iron and Steel O.M. No. (6)-9/66, dated the 4th November, 
1966]. 
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Reco .... eMafioa <SerW No. 17) 

I'M observatIOns oj lhe General MalUlger, Bhilai Steel Plant, regard
ing the rttuoll.l for not sending any trainees Iv the Management TrQining 
IMlirure, RalK'hi suppvr, the earlier findings that there WtU 'lOt the fullest 
ro-operation belK'l'fn Ihe plants and the HealL Office. But these (lbsen'a-
lions QW prlwe rhol Ihere was (i) some JUpliwlion of training programmes 
conducted by the /leoti Otfu.:e and the Plants; (ii) the Plants were not con
sulted as to thl' a~'ailability 0/ the trainees jor the courses arranged; and 
(iii) the cuntent 0/ the ('1)Ur3eS war not w'ry useful. 

Tlu' Commitlt't' thillk IIUd III£' !\fmUJgemt'nt FrainillC Instilute al Rallchi 
ha,' a II.fe/1t1 purpose to St'f vt' , in addilioll 10 such Instilllles at the plants. 

1'hal TIseo and Burmah Shell have such central institutes lends support to 
Ihis view. But.l'o far a.v the contl'nrs of the courst's and the timings are 
,'onct'rnt'd they nud re-t' xa",inut;m!. (Panl!\ 54-55). 

RfI'LY OF GOVFR"MFNT 

It has been reported by Hindustan Steel Limited that all management 
programmes for the future courses at the Managt:ment Training Institute at 
Ranchi have been/ arc being re-evaluated in consultation with the Plant's 
Management. 

[Ministr)' of Steel, Mint>J ami M!'ral.~ ([)e!'". of Irt'lt and Stl'e/) n.M. No. 
Pari. (6) -~,. 66, daft'li Orr 19rh [)('cemher. 1967} 

Rec:omlllelldatioa (Serial No. 18) 

II might nol he /I'a.fibl,. for tilt> Jtt't'i 11Ianl,\' wireri' h('ary ;nvt'.Hmt·fUS have 
to ht' made on expansions 10 tlltaill I: 2 Equity Dt>bt ralio. But the ratio 0/ 
J : J .... hich i.r the 111.:c:eplt'd ralio for all public undertaAings should have bun 
«hiel't'tl by If()W. The Commillt't' recommentl that Ihe future im'{'stment 
.vhou/d laAt' ,hi.f (Up('('/ inlo comiderafion. (Para 58) 

Rf.pl.Y OF GOVERNMENT 

Suitable steps have already been taken to secure 1: 1 equity debt ratio 
in order to rectify the imbalance between equity and loan. No share 
capital was subscribed by Government during the years 1965-66 and 
1966-67. At the end of the vear 1966-67. the share capital of the Com-
pany stood at Rs. 5280 milli~n and the toan capital.at Rs. 5005 minion 
giving an equity-loan ratio of 1 :0.95. 

[A#ini..rtry of St~~l. Mines and Metals (Deptt. of Iron and Steel) O.M. No. 
Pari. 6(9)/66. Jaud th~ 19th D«ember, 1967]. 



7 
R«omDleadatioa (Serial No. 19) 

The forecasts for the years 1964-65 and 1965-66 were off the mark. 
Sirn'e the re>aSons for the 100rer or adverse working results were oj a con
tinuing rJ(Jture. it was dear that the actual profits likely to be earneci duri", 
the years 1966-67 to 1968-69 would be much less thall the forecasts. To 
t.'lUlble Gm'ernment ami Parliament to have a clear picture about the work
ing oj H.S.L.. a revised realistic forecast should be drawn up taking into 
consideration the extra investment likely to be made. the production likely 
to resLllt from expansion ami other relevant factors. (Para 62). 

REPI.Y OF GOVERNMENT 

A forecast for the years 1967-68 to 1970-71 has been received from 
Hindustan Steel Limited and is under examination of Government. 

[Ministry of Steel, Mines and Mt·tals (Deptt. of Iron and S/ee/) O.M. No. 
Parl. 6(9) /66. doted the 19th Decemher, 1967]. 

Rl'cOlllJllcndation (Serial No. 20) 

The Committee hope that tire Committee on cost structure set up by 
Go~'e,."ment to KO ;IIto the CO\'t structure of the Steel Industry will examiM 
the qlle,Hion 0/ steel prices ~'is-a-vis capital block of HSL. (Para 67). 

REPLY OF GOVERNMENT 

The terms of reference of the Committee on cost of production of steel 
were to examine the problem of the rising cost of production of steel, assess 
the reasons for the increases and to advise Government on the measures 
necessary to reduce the cost. The Committee has not made any recom-
mendations about the fixation of selling prices but it did come to the con. 
clusion that the level of ex-works prices determined on the basis of tho 
1962 Tariff Conunh sion recommendations which were related to the capital 
block per tonne of saleable steel capacity (Rs. 1176 per tonne) was ad· 
mittedly unrealistic, the capital block for the three H. S . L. Plants being 
about Rs. 2500 per tonne of saleable steel capacity. At the end of the 
current expansions of the H.S.L.'s steel plants which would absorb the in-
built capacities of tQe 1 million tonne stage, this capital block would be 
nearer Rs. 2000 per tonne on predevaluation basis. Even at this level and 
in so far as capital charges are concerned, the current ex-works prices were 
inadequate to the extent of about Rs, lOOper" tonne of saleable steel. 

[Ministry of Steel. Mines and Metals (Deptt. of [ron and Steel) O,M. No. 
Pari. (6) 9/6f}. dated thf 15th January, 1968.] 

IlecommeadatioD (Serial. No. 21) 
The CIuIimum, H .s.L, itJ./ormed the Committee that the works costs of 

production of steel 0/ HinJustan Steel Limited were very well comparable 
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10 interMlioMl workl CMU. BUI higher cost oj raw materials due to es
calation, excise duly, higher deprecUllWn etc. led to higher selling prices. 
rhiJ o.rpect was also staled to be under the consideration of the Committee 
on Cost Structure referred to earlier. It was stated that i/ higher differen
tilll prices were granted to H S.L. Plant, on accounJ of their being, new, the 
/inIInciIIl picture would be alJered. It il not understood as to how the raw 
material costs were higher in India than abroad. Any way, the suggestion 
made by HoS.L. must have been put forward to Government who would' 
uamiN it" feasibility, (Para 68) 

REPLY OF GoVER.NMENT 

Government control on prices and distribution on some of the items of 
Iron and Steel wa!1 lifted from 1.3.1964 and the process of decontrol con-
tinued till 1.5.67 when control was lifted from all items. Distribution and 
prices arc now regulated by the Joint Plant Committee which includes the 
representatives of the main producers as its members. 

[Ministry of Steel, MiMS and Metal, (Deplt. of Iron and Steel) O.M. No, 
Pari. (6)9/66. dated the 15th January, 1968.] 

Rec:otIUIleIIdatioa (SerIal No. 22) 

The Committee feel that utilitatio1l by H .s.L. of the depreciation provi
sion on work;,., capital ;s not correct. The working capital requirements 
should hove been d~t","ined and arrangements made to obtain the II1!CeS-
S<Vy funds from the Banlc. As working capital either in the shape of caslr 
C'r~dit #tldlity or loan from Govt. would be available only on payment of 
i"tt'rt"st. there would be a natllTai restraint on its USe. The Committee de
,ire that CrOVt'rnnteN should issue instructions in the matter to all the pub
lic' undertakin,fs. (Para 72) 

REPLY OF GoVERNMENT 

Necessary guidelines have been laid down to assist the public under-
takings in asses,.\ing and meeting their working capital requirements. (Copy 
of Ministry of Finance O.M. No. 2(32)/6S-FI dated the 16th March. 1967. 
enclose). (Appendix D) 

[Ministry ()/ FinDltct' (BU1"NU of PubliC' Errterpnst's) OM. No.2 (32) /65-
F.I. dattd the 4th April. 1967]. 

~_ ... tioII (SerIal No. 23) 

TM MtlluGb COWlllfin~1' M'IIJ tIbo ~rp«t~d to investigate into tM in
t'TNH in 1M con 01,.ltV mtJInialr. The Commitlte hope a sizeabk re
iurtion in ro.fl of prot/U('/ion "'i/l ~ achieved. (Para 75) 



REPLY OF GoVERNMENT 

The Committee on cost of production of steel has made a number or 
recommendations for reducing the cost of production of steel. These have-
been brought to the notice of the steel producers for information. Cost of 
production both in the public and private sector steel plants has, however, 
shown an upward trend since 1964-65 on account of a number of external 
cost-raising factors including devaluation; implementation of the recom-
mendations of the Central Wage Boards for Iron & Steel IndustIy, Iron Ore 
Mining Industry and Limestone and Dolomite Mining Industries; increases 
in railway freight; slackening demand leading to non-utilisation of full pro-
duction capacity; increases in electricity tariffs and duties etc. 

[Ministry of Steel, MiMS and Metals (Deptt. of Iron and Slee/) O.M. No. 
Pari. (6) 9/66, dated the 15th January, 1968.] 

Recommendation (Serial No. 24) 

The Committee consider that the institution of a body of Chief metallur
gi.rts of the Plants and another governing body consisting of the Genera, 
Managers of the three plants can at best . only secure co-ordination of in
dividual programme undertaken by the laboratories in each plant, but not 
;njtiate and direct a comprehensive programme of research in various 
aspects of steel technolo~, which is so vital for the steel industry. Tilt 
Committee feel that establishment of a Central Research Institute would be 
odvanta~eolls. (Para 78) 

REPLY OF GoVER.NMENT 

The Mahtab Committee has also recommended a Central Research: 
Body for the Iron and Steel Industry as a whole-Chapter IV. This is 
being considered by Government. 

Meanwhile some initial steps have been taken by HindustaniSteel Limited 
towards achieving this objective and a senior Metallurgist of repute has 
been appointed as Research and Scientific Adviser to co-ordinate and orga-
nise research activity on a planned programme for all the plants under 
Hindustan Steel Limited. 
[Ministry of Iron & Steel O.M. No. Pari. (6) 9/66, dated tk 4th Novem

ber, 1966]. 

Reco~ndatioa (Serial No. 25) 

The importance oj utilising Indian talent to the ma:timum extent for· 
meeting the technical requirement! of PubUc Sector Industries "eeds no' 
emplwis. Since t~ Central EngiMUing and Desi,n Bureau. by .fucceu-
fuUy preparing the Detailed Project Reports for the expansion of the Rour
Aela and Durgapur Steel Plants, has established its competence tor the pre-
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pOTation 0/ such Detailed Project Reports, Government should entrust the 
preparation of the Detailed Project Reports fOT future public sector Steel 
Pltmts 10 il. 

The Committt't! are glad to learn that the Bureau was associated in the 
study made b.,.· the Anglo-American consortium for the fifth public sector 
.steel Plant. The experience thus gained should be fully utilised in future 
planninR. (Para 85) 

REPLY OF GOVERNMENT 

Agreed. 

:£Mini.rtry 01 Iron & Steel O.M. No. Pari. (6) 9/66, datetl the 4th Novem
ber. 1966] 

Recommendation (Serial No. 26) 

Tltt' Committee are not com·jnced by/lte reasons advanced for Iwt 
.f>ntru.ltitlR the work for preparalion of the DPtailed Project Report for the 
expallsion of the 811ilai Steel Plant to the Central Engineering .Jilt! Design 
Bureau. When an expert organisation had been buill by the H. S. L. which 
l.r competent to undt·rlak.e such work. there was 110 justification in spending 
loreigll ('xdwngt' 'n ,ht' lune of R.I'. 70 lakhs by entrusting il 10 an outside 
authority. It wa.r knowlI to the Government ill advance that tilt' Bhi/a; 
Stn'l Plaflt was to he e.JCpanded: if the Bureau had been /orewamed, it 
('0(1/(/ have recruiteci cmd trained the Ilect'ssary staff to undertake this work. 
Tht' Bhi/ai Design Cell was also ill existence and was familiar with the de
sign and I".\'oul 0/ the Plam. With the assistance of this Cell, it .~hould 
hove hee" p(lssible for the Burpau to undertake this work. This might be 
done whm preparation 0,1 the Detailed Project Report for the second, sta~ 
upan.violl is taken up. (Para 87) 

REPLY OF GoVERNMENT 

For the 4th Plan expansion of Bhilai, Project Reports are being done 
only by H. S. L. agencies. Foreign assistance will be taken only in respect 
or very specialised areas, but within the overall responsibility of H.S.L.'s. 
de.<;iltfl organisation. 

{Ministry of Iron & Steel O.M. No. Pari. (6) 9 '66. dated the 4th Novem

ber. 19661 

Rtcommeadatioa (Serial No. 27) 

It ;s regrettable that f'\'f'n after a decade 01 its existence, the II. S. L. 
had not been ab~ to s(' equip the BUrHu lIS to be ab~ to urukrtalce all the 
worA that ;s offered to it or which cOuld ~ prt>CtJnd if it had the nues.rary 
complm.ent. TM Committee IHI tlull urgent attention sltoulJ be poid to 
the slren.qthening 01 Me Bureau and widening its sCope of DctiYilks, so tlrm 
it Is milde into a /irsl classconsulnng agntcy for all deaigning anti engillyr-
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".g work for the steel industry. Governments plans should also be 1rIIIIh' 
brown to the Bureau well in advance so as to !enable it to QTTange and train 
mf1icient stafJ for 1M task, The prese1ll, stale of affairs of 1M Bureau PlOt 
being able to ammge requisite staff because Government hDd not given 
advance indication of work that they intended entrusting to it and Govern
ment on their part not entrusting the work to the Bureau becQIUt its handI 
were ·full. should be ended. (Para 88) 

REPLY OF GoVERNMENT 

Expansion and strengthening of the Central Engineering & Design Bureau 
is in hand. Additional recruitments have been made and training pro-
gramme started. In this context it is important to note that apart from 
C.E.D.B. there are other consultants available to the Government of India 
and the Government makes full use of them. 

[Ministry oj Iron & Steel O. M. No. Pari. (6)-9/66, dated the 4th Novem
ber, 1966] 

Recommendation (Serial No. 28) 

The Committee find that the Bureau has undertaken some consultancy 
work on behalf of the N. C. D. C. I While such attempts deserve encourage
ment, the Committee hope that it is not being done at the cost of essential 
work of the Steel Plants. The Bureau's primary aim should be to render an 
efficient and competent consultancy service for the steel industry both in 
lhe pubUc and private sectors. (Para 89). 

REPLY OF GoVERNMENT 

The National Coal Development Corporation work (Ramgarh Project) 
was completed in Ap.;J, 1965. This was done during the period Govern-
ment were considering the scope for the project reports on Rourke1a, Bbilai 
and A. S. P. 

It is considered. that C. E. D. B. was suitable for undertaking consultancy 
work in respect of Coke Oven Plants, By-products Plants and iron making 
plants. -

[Ministry of Iron &: Steel O. M. No. Pari. (6)-9/66, dated the 4th Novem
ber, 1966] 

Recommendadou (Serial No. 29) 

. The Bureau has been entrusted with the work of preparing a special Re· 
port regarding 1M Coke Oven unit at the Rourkela Steel Plant with a view 
10 msure adequate ,quality and quontity of Coke Oven gas to the FertiUzer 
Pltmt. . The Committee we~ this work and desire that the Bureau 
.rhouJd increllSingly be asng1U!d GUCh roles. (Para 90). 

3020 ~Aii) L.S.--2. 
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REPLY OF GoVERNMENT 

Noted. 

[Ministry 01 Steel, Mines & Metals (Deptt. of Iron & Steel) O. M. No. Pari. 
(6)-9/66. dated the 24th April, 1967]. 

RecollUllelldatioa (Serial No. 30) 

The Committee are surprised that although the intention from the very 
beginning has been to unite the Central Engineering Design Bureau and 
Bhilai Design Cell, steps towards integration have not been taken. On the 
other hand, the factors lorcing the Mo to remain apart have been allowed 
to grow. Till. 1961 the 8hi/ai Design Cell was allowed to remain separate 
because it was in the midst of one milUon tonne stage. Before further ex
pansion to the 2.~ milUon tonnes stage was entrusted to the Cell. it could 
have been merged with the Central Engineering and Design Bureau. This 
was, however, not done. Again, there seems to be presently no serioUl 
effort to merge, because the Bhilai Design Cell has taken up the work of 
3.5 million tonne expansion. In 1964 wlll:n the matter was reviewed by 
the Chairman, H.SL., the difJiculties of integration and conflicts about 
seniorities stood in the way. This is an ufltenable reasor •• ar this position 
would continue to exist as long as the two organisations are separate. In 
lact, the longer they are kept apart the problem will be further aggravated 
as more men would be involved because of further recruitment and promo
tions in the two organisatiOns. It is not em unsurmountable difficulty and 
several organisations faced with this problem in much larger dimensiOlu, 
e.g. the Lile Insurance Corporation, Air Corporations etc. have solved it 
successfully. (Para 95). 

REPLY OF GoVERNMENT 

Noted. H.s.L. has since decided to merge the Bhilai Design Cell with 
the Central Engineering and Design Bureau. 

[Ministry of Steel, Mines & Metals (Deptt. of Iron & Steel) O. M. No. Pari. 
(6)-9/66, dated the 24th April, 1967]. 

Reco........,. (Serial No. 31) 

The Central Fnginet'ring and Design Bureau and the BhiloJ Design CeU 
Ittzve be6n dewloped separately. The Bureau Iuul acquired the know-how 
from the German and the British Designers while the Bhilai Design CeU 
had been nurtured in the Ru.trian Technolog),. According to the Chairman, 
H. S. L., both had 'tended to go in parallel lines'. When both the institu
tions are under tM H. S. L.and do the same type of work, this incliruztion 
to WOlk in wateNight compartments Ms not been appreciated by ~ C~ 
millet and specially when head of the Gipromez had even stilled that de-
oJigning work shouId be completely ctmuali.Jed. There is no doubt. it will 
be to the benefit of the H. S. L. and ultimateb duJt ot the COIlntrv to pool 
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the skiU and experiences of the two institutions. It would result in SOntl 

economy also. The difficulties about integration and conflict of senioritie, 
which the H. S. L. seems reluctant to deal with, will always be there whePl
ever a merger of these two parallel establishments is attempted. In the 
Committee's opinion this two-fold system ought to be unified at the first 
convenient opportunity. (Para 96). 

REPLY OF GoVERNMENT 

Noted. H. S. L. has since decided to merge the Bhilai Design Cell with 
the Central Engineering and Design Bureau. 
[Ministry oj Steel, Mines & Metals (Deptt. of Iron & Steel) O. M. No. Pari. 

(6)-9/66. dated the 24th April, 19671. 

Recommendation (Serial No. 32) 

After considering the advantages and disadvantages in centralising sale, 
work, the Committee feel that the balance of advantages Ues in favour of 
keeping the sales work centralised particularly so long as the three Steel 
Plants are under one management. The working oj the Sales Office, how
flier, needs improvement. (para 104). 

REPLY OF GOVERNMENT 

Noted. 
[Ministry of Steel, Mines & Metals (Deptt. of Iron & Steel) O.M. No. ParI. 

(6)-9/66, dat~d the 3rd October, 1967]. 
RecolDlDelldation (Serial No. 35) 

The Committee agree that in the initial stages it might not be possible 
to get commensurate retum on development expenditure. But they do not 
think that there was need for incurring so much expenditure on promotion 
of sales .. The perc!ntage of increase in selling expenses should not be 
olIowed to exceed the percentage of increase in gross sales. A c~se watch 
should be kept to see that the percentage of selUng expenses to gross ,ale. 
does not rise disproportionately. (Para 114). 

REPLY OF GoVERNMENT 

Noted. 

{Ministry of Steel, Mines & Metals (Deptt. o/Iron & SteeT) O.M. No. Pari. 
(6)-9/66, dated the 3rd October, 1967]. 

Recommendation (Serial No. 36) 

It will be seen that .the per.centage of. establishment expenses of sale, 
'Office to gross sales has increased from 0.04 in 1961-62 to 0.14 In 1964-65. 
The Committee trust that the S4les Office would keep the tendency tow(1l'df 
,~e in its estabUshm~t expe~esunder check. (para 116), 



14 
REPLY OF GovERNMENT 

Noted. 
[Mini4try of Steel, Mines ond Metals (Deptt. of Iron and Steel) OM. No. 

Par'. (6)009/66, dated the 3rd October, 1967]. 

RecolllJllelldatloa (Serial No. 38) 
The Market Research Unit of the Sales Office should also be geared lIP' 

to the tIlsk 01 tJSIesnng demand for steel products.. A programme of work 
mould be drawn up and the plants should be kept in tOltch with the work 
done by the unit, so that they may benefit from its studies. Hitherto this unit 
hIu been mostly engaging itself in collection and collation of sUttistics and 
it has been associated with only three studies. (Para 122). 

REPLY OF GoVERNMENT 

Noted. During 1966-67, the Market Research Unit of the Sales Office 
bu comp1etedlundertaken the following studies: 

1. Demand for medium and high carbon billets. 
2. Demand for wire rods and ribbed bars. 
3. Demand pattern for H.R. sheets quality-wise. 
4. Demand survey for killed quality fiat products from Rourkela 

Steel Plant. 
S. Demand survey for skelp to be produced by Durgapur Steel Plant. 
6. Demand for electrical steet sheets. 
7. Demand for Special and Alloy Steels. 

In addition. some data have been collected for the following items: 
(a) Octagonals 
(b) Bulb angles 
( c ) Galvanised sheets 

The programme for the year 1967-68 includes the following: 

(i) Demand survey of wire products to be produced by the Wire 
Rod Mill of the Bhilai Steel Plant. 

(ii) Size-wise demand for light merchant miD products. 

(Hi) Raw materials for seamless tubes. 

It may, however, be stated here that during the last about 18 months~ 
the steel processing industries and the trade have suffered a great slump due 
to a variety of reasons. It is, therefore, becoming a little diflicuh to anticipate 
tile requirements or the demand for steel on a long term basis. 'There. 
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at the moment surplus in a large number of products. A vi&orous attempt 
.., therefore, being made by H.sL. to find ovoneu markets for their 
products. 
[Ministry of Steel. Mines and Metals (Deptt. of Iron and Steel) OM. No 

Pari. (6)-9/66, dated the 23rd October, 1967]. 

RecollUDeDdatioo (Serial No. 40) 
The Committee recommend that a study ~hould be made of the derntll'lll 

and supply position of various items of steel and to releQ8e more items of 
$lee' for export, particularly those in respect oj which export potential exiltl. 
Hot rolled sheets in coils, chequered plates and pig iron are CMes in point. 
(para 129) 

REPLY OF GOVERNMENT 

Before finalising the export policy for the period April, 1966 March, 
1967, the entire position of demand, aVailability and surplus was discussed 
in a meeting held in Calcutta with the Iron and Steel Controller and all pro-
ducers. Export of Hot Rolled Coils, Chequered Plates and Pig Iron haa 
been allowed in the current policy. The following targets were fixed for 
export during 1966-67:-

Rounds and fiats 
Rails 

Structural! 
Sheets (10-14 G), including Coils 
Chequered Plates 
Billets 
Pig Iron 

tonnes 
150,000 
75,000 
50,000 

50,000 
5,000 

25,000 
50,000 

Important orders have been secured for Pig Iron from Japan and Hot 
R.olled Coils from U. S. A. 

[Ministry of Iron and Steel OM. No. Pari. (6)-9/66, dated tM 
4th November, 1966]. , . I 

RecolllJMlldatioa (Serial No. 41) 

The Committee recommend that Government should talee step' to re-
move the difficulties faced by the HSL in fulfilUng its export target. The 
Committee have in mind difficulties such as the non-announcement of subsld, 
in time, and the non-availabiUty of shipping space. As for the HSL more 
vigorous steps are necessary to increase exports because the present expect. 
tion of 70,000 tonnes is only 74 per cent of the original target. The In-
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_lity 10 offer flal products is likely to affect the e;t;porU in future also. The 
IfMibiUty o/l1I4king flat prodUCII tlVailable, at leQII to II Umited utenI, ,.;. 
PIVCMserS abroad should be examined. TheiT further production in 1M 
newer plants might aLso be considered. (para 131) 

REPLY OF GovERNMENT 

Government have been giving the highest priority to all problems of 
~iD<Justan Steel Limited relating to exports. A High Level Committee has 
~ appointCd to deal with all problems relating to steel uports and to taB 
all possible steps to facilitate achievement of export targets. . This Com-
~ttec will inter-alia look into all the problems regarding exports of steel 
The composition of the Committee is as under: 

I. Secretary, Ministry of Iron and Steel Chairman 
2. Secr.!tary, Ministry of Commerce Member 
3· Secretary, Ministry of Transport ,~ 

4· Secretary or Additional Secretary, Ministry of 
Finance (ExpenditUre) '. ,. Chainnan or Member, TraD9pOrtation Railway 
Board " 

6. Development OtBcer (Export Promotion) Directo-
rale General of Technical Development ,. 

7· A representative of TISeO " 
8. A representative of TISeO " 
9- A representative of Re-rolling Mill. " 

10. A representative of Steel ~rters' Aasoc:iatiou J, 

n. Iron & Steel Controller, Calcutta » 

12. OUef Sales Manager, Hinduatau Steel Limited • Member 
&!cretary 

In the current policy. export of certain flat products, like Hot Rolled' 
Sheets in Coils and Chequered Plates has been agreed to, in order to pro-
mote exports. 
[Ministry 01 Iron and Steel O.M. No. Pari. (6)-9/66, dmed 1M 

4th November. 1966]. 

RecollUllelldatioa (SerIal No. 4%) 

It is ~Mr early to dt'termine whether tM stockyards set up by the Salu 
O!Jiu have ochie'llt'd the obj('ctivt! for which they were set up, particularly 
the objective regarding checking the rise in ;;rices, as substantial capital ex, 
penditl(rc has bern incurrl'd (>n the establishment of these stockyards, the 
Comminee ~nd that IMiT performance should be reviewed alter some 
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lime with a view to see how far the objectives for their establishment It.tlw 
Hen rt4lized. (para 137) 

REPLY OF GOVERNMENT 

Noted. 

[Ministry of Steel, Mines and Metals (Deptt. of Iron and Steel) O.M. No 
Pari. (6)-9/66, dated the 3rd October, 1967]. 

RecommendatioD (Serial No. 44) 

The Committee feel that the delay in the receipt of shipping documents 
u not justified. The instructions sated to have been issued to the London 
ond Dusseldorf Offices of the H.S.L. do not appear to have had any effect 
because delays have continued for the last three years. The persistent fai
lure 0/1he Londo,. and Dusseldorf OUice to send the dOcllments in lime 
mould have been laken seriously by the HSL. There is hardly QIIy point In 
having these qffices abroad if they cannot attend to their duties speedily and 
effectively. The Committee recommend that urgent and vigorous steps 
should be taken to examine the reasons for the delay and to ensure that In 
future all the shipping documents are received in time and complete in all 
respects. (para 147) 

REPLY OF GoVERNMENT 

Tho reasons for delay in the receipt of shipping documents have been 
analysed by Hindustan Steel Limited, and certain corrective steps have been 
taken by them as indicated below: 

(D The U. K. Agents of Messrs. Schenker" Co., Hamburgh (Sole 
Shipping Agents for all Government cargoes, including those of 
Hindusta ~ Steel Limited, emanating from the continents and 
U.KJ have been replaced and an agreement has been reached 
with Messrs. Schenker" Co., that their U.K. Agents would act 
on instructions issued directly by the London Office of HindUJ-
tan Steel Limited. 

(ii) The shipping and transport procedures laid down in the accept-
ance of tenders issued by the Rourkela and Durgapur Steel 
Plants have been modified in respect of supply of spares and 
maintenance materials so as to secure that the suppliers sent! 
shipping documents direct to HSL office, and not to Mesm. 
Schenker eft Co., Hamburgh in the first instance. 

(iii) The procedures ·for handUng of documents at various stages have 
been tightened aU 'around so as to eHmJnate delays ancf bottle-
necks as far as .,assib1e. It has been laid down that In stlcb 
cases where delaY' in receipt of documents arc anticipated duC' 
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to ODe reason or other. the necessary particulars are cabled to 
the Shipping and TraDIpon Office at Calcutta, to euble them 
to take delivery of the cargoes. 

(Mi1li3try of Stul. Mines and Metals (Deptt. 01 Iron tINl Steel) O.M. No 
Pari. (6)-9/66. dated the 4th April, 1968]. 

~ au'" (Serial No. 45) 

The Committee hope thot the !teps lalcen to give advance infomlQlion 
to the Railwayl would ensure that the required number of wagons would be 
mode available 10 the stul plants. They mggest that similar estimatu. 
thouRh rough, should be prepared, for the second stage expansion during the 
Fourth Five Year Plan period, so that the Railways get an idea of the future 
wagons requirements 01 the steel plants. Along with the arrangement oj 
rllilway wagons, other arrangements such as transhipment and handling /<1ci-
Utles, etc. required lor the transport 01 raw materials, finished products, and 
by.productl need to be determined and steps talcen to ensun that they would 
•• available. (para lSI) 

REPLY OF GoVERNMENT 

Tentative Fourth Plan requirements for transportation requirementr 
wen given to the Railways. Revised requirements will be given now that 
decision on plall targets for expansion have been reached. 

[Ministry of Iron and Steel O.M. No. Pari. (6)-9166, doted 1M 
4th November. 1966). 

R~ (Serial No. 47) 

The H.S.L. di~ Wf!U to Itt up ill ow,. office irs London during a period 
wilen ~ consignments of pIaN tmd equipment were to be purc~d I,. 
U.K. and sent to IMJa. TMre U 110 doubt that this ofJice wiU be uselul 
until such time os the plant and equipmnat meant It»' second stage expansltm 
01 lhe Durgapur Stu' Plant is received in India.- If the C1f!ice is to be ctm
tinwd thereafter. it should be examined whether the bene(iU would be com-
rM1'I.JIUate with the speruIing 01 lonigra exchtzllge to the tuM of £. 31 ,000 
GpproxbrtGkly per annum. (para 160) 

REPLY OP GoVERNMENT 

Noted. 

[Ministry of S~el. Mines aNl Mnals (lHptt. of Iron QN/ StNI) OM. ND. 
Pari. (6).1)166. dIItM 1M 23rt1 Septembn. 19671. 
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Rec:oaunendatioa (SeJ:ial No. 48) 

The Committee feel that it should be possible for the London Office to 
taJce over the work of the Dusseldorf Office without any addition to the nal 
employed at present. This should be possible, because origiMlly the offia 
at London was responsible for purchases reJating 10 both tM Plant.f. TIte 
decision in this regard mid steps to implement it should be taken ~. 
(para 164) 

REPLY OP GoVEIlNMBNT 

It has already been decided by HSL to wind up the Liaison Office at 
Dusseldorf, and it has practically been wound up. Since the imports on 
accoWlt of the current expansion of the Durgapur Steel Plant from 1.0 to 
1.6 million ingot tonnes capacity are coming to close, HSL is already COD-
sidering as to what should be the future shape and size of the London Office. 

[Ministry of Steel, Mines & Metals (Deptt. of Iron & Steel) O.M. No. Pari. 
(6) -9 / 66, dated the 23rd September, 1967]. 

Recommeadation (Serial No. 49) 

After an examination of its working, the overaU impression which tM 
Committee have formed is that H.s.L. has acquired the much needed expe
rience and know-how of steel production-and after passing through the 
formative period, it is now well on the road to further development. The 
same cannot, however, be said of the organizational side. 

Various organisational patterns for Management were tried from time to 
'fIme. These affected continuity and stabiUty. The shifting patterns led to 
a certain lack of co-ordination and co-operation between it~ Units. It 
weakened the influence and control of the Head over the organisation. ThII, 
though ptlTtly due to the inherent defecs in the organisational schemel, wa.r 
also partly due to the attitudes of the plant authorities tuwards the Head 
Office. 

The Committee have a feeling that during the period the Ministry of 
Iron and Steel have abo not been able to exercise enough control'on the 
working of Hindustan Steel Limited and the Steel Plants. They could and 
s/wuld have exercised greater vigilance over the working of the Steel Pwntl 
e.g. in regard to man-power position, high 8tock of Im;entortt., productlcm 
costs, wartages etc. 

The Committee trust that Government and H.!lL. will now apply them
selves QSsIduously to, the task of keeping production lit the rated capacity, of 
restricting capital expenditw'e, checldng wa.Jtagn, containing InventC1rltl, 
'Standardising the worldng force and abuve 'all nducln, the rolf of produe-
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tiem, thu.f Ieadi", to the greater efficierrcy of the plants and the good 01 the 
economy. (ptIhII 166-169) . 

RaPLY 0. OovBRNMBNT 

Noted. A more meaningful monthly Progress Report has now been pres-
cribed. It is· also proposed to have quarterly Review of the working with 
thc Management to ensure that Government's control is effective and timcJy. 
The filst such Review meeting is proposed to be held in December, 1967. 

[Min/my of M;ne~. Steel and Metals (Deptt. of Iron and Sleel) OM. No. 
PIII'I. (6)-9/66, timed tM 19th December, 1967]. 



CHAPTER m 
RECOMMENDA nONS WHICH mE COMMITTEE 00 NOT DESIRR. 

10 PURSUE IN VIEW 'OF THE GOVERNMENT'S REPLY 

ReeolllllleDdation (Serial No.1) 
the Committee leel that too frequenJ changes have been mIlde in the' 

Board oj Directors oj the Hindustan Steel Ltd. Before the persons, who
were placed in charge had settled down and had time to bring to bear their 
personality and experience on the functioning of the organisation, the-
8Ystem was replaced by a new one wherein the General Marw.gers 0/ the 
Steel Plants have been given enhanced powers. When a system was jound 
amsuitable and it was decided to change it, it should have been necessary 
10 analyse what were the ;defects in that system; to what extent it was due 
~ personol reltztionships and to what extent it Waf due to the' 
institutional defect and how it was proposed to remove them in the 
new system. It was necessary to define the management objectives and lay 
down ,clearly as to how these objectives were intended to be achieved. The 
e:cOct division oj functions between the Board, the Chairman, the Plant 
Manager, etc., should have been very clearly defined so as to facilitate its 
working. This does not appear to have been done. Dissatisfaction in it" 
working was expressed by Chairman. HSL as well as one of the General' 
Managers of the Steel Plants . .. (para. 11). 

REPLY OF GoVERNMENT 

The obseIvation of the Committee have been noted. These will be duty 
taken into consideration in the contemplated re-organisation of the steel-
industry in the public sector. In doing so tho recommendations of thO' 
Administrative Reforms Commissions in their report on Public Sector 
Undertakings, ~ assessment made in the Report of the Pande Committ~ 
of the impact of the working of the scheme of decentralisation introduced 
in 1963 and the Minister's assessment of the nationalised steel industry in 
Britain, would also be taIreD into account. 
[JIi,atry of Steel; Mines IlNl Metals (Deptt. of Iron and Steel) O.M ~ 

No. Pari. (6)-9/66, bIIed the 19th December, 1967]. 

CoMMENTS OF THE CoMMITTEE 

Please see paras 1 aDd 2 of Chapter I. 

Reeonunendatioa (Serial No.2) 

The Committee consider that the functional board will be best suited' 
to If.S.L. The difficulty in adopting such a Board immediately is paucity 

21 



22 
Q/ men with ~qUDte qlUllificatioru and experience of the industry to DeC"", 
the postl of D"ectorl. It would IIOt be in the ;1IInUt3 of plilnu to d;vm 
1M lIVoiillble competent penoM from the operadmu to the 11UI1UJgm.l 
,1itIe. (".0 IS). 

IluLY 01' OovnNIONT 

Noted. VIOWI of tho CommiUCe w:iJl be takea into account while re.. 
cqanilill8 the steel industry in the public sector as indicated in reply to 
tec:ommClDdatioa at S. No.1 . 

. [Mlnistry 01 Steel, MiMI and Metals (D~plt. 01 Iron and StNl) OM. 
No. Pari. (6)-9/66, d4tetJ the 19th Dec~mber, 1967]. 

COMMENTS OP THE CoMMITTEE 

Please see paras 1 aDd 2 of Claptcr I. 

Reco-=ea....... (SerIal No.3) 
The Committee recommend that efforts should be I'1IIIde to develop. 

Uam 01 experienced and able oDicers from within H'sL. IDIIl the 8tul 
Industry in 1M privGle sector to manage and direct the af/ain 01 H SL. 

·(ptlrO 129). 

REPLY OP GoVERNMENT 

Noted. A regular plan for diversifying the experience of the ablest 
officen in H.S.L. ~ fit them. to shoulder higher reapoasibiJities would be 
introdlad . 

. [Minislr)' Qf Sleel, Mines and Metals (D~ptt. 01 Iron and Stul) OM. 
No. Pari. (6)-9/66, dated lhe 19th Dectmber, 1967]. 

CoMMENTS OP THE CoMMITTEE 

Pleuo see paras 1 aad 2 of Olapter I. 

Reeo""D"Dllafloa (Serial No. of) 

TIN CoInmittu consl.,. the contiIrued thin ~ III 1JDIII'tl mm-
i,." as a nuJlter of serious concern. Govtr'rllMnt WQ'e lIWtITe ot this fact 
becau#. it wcu stated that the proceedings of every Board meeting tIT, 
sent to them. It is needless to aay tluJt the ~ of the aDain t1/ 
public Undertald,., ;11 which mort tIum. Rs. 800 croru of public fUNh 1ft 
invested. should be entrusted to such persons who will not Ollly tvint¥ 
keen int~sl and show aptitude but also devott! the necessary time tlIfIl 
contribute to the .fIlccusfuJ working of the Undertald,.,. 

The CommitrH upnoate thot melt d stalt of afJllirI "'" bea aIloMW 
.10 contllUlt. They recommerr4 thIII.~ Dint:ttIn wM Irtwe not CIftd 
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*' discluJrge IMiI' responsibilities and have IIOt IIeen regularly attendl,., 
1M mutings ~f 1M BOtlTd should be replaced. (para 20). 

REPLY OF GoVERNMENT 

Noted. The recommendation will be implemented while fOoCOnstituting 
the Board of Directors as a result of the contemplated ro-organisation u 
indicated in the reply against recommendation at S. No.1. 
[Ministry of Steel, Mines and Metals (Deptt. of Iron and Steel) 0."'. 

No. Pari. (6)-9/66, dated the 19th December, 1967]. 

COMMENTS OF THE. CoMMITTEB 

Please see paras 1 and 2 of Chapter I. 

Recommendation (Serial No.5) 

Anothe,. question which was considered by the Committee was whether
it was desirable to appoint persons with qualifications in the steel industry 
IU Directors. The Secretary of the Ministry stated that specialised know
l4!dge was not. necessary and that persons who had knowledge 
of business administration and experience in running big factories 
would be able to provide good management. Since the number of persons 
who have speciaUt.ed knowledge of steel industry is very limited, the Com
mittee consider the present arrangement satisfactory. They would. how
net'. refer to their recommendation at para 15 ante wherein a functional 
Board is envisaged. When that is adopted most of the Directors would be 
having intimale knowledge of the steel industry and its problems. (para 
21). 

REPLY OP GoVERNMENT 

It it is ultimatdy decided by Govel'lllDeDt to have a Functional Board .. 
the recommendaLon of the Committee would be implemented to the extent 
practicable and subject to the availability of suitable persons having inti-
mate knowledge of the steel industry and its problems. 

[Ministry of Steel, Mines and Metals (Deptt. of Iron and Steel) O.M. 
No. ParI. (6)-9/66, dated the 19th December, 1967]. 

CoMMENTS OF THE CoMMITTEE 

Please see paras 1 and l of Chapter I. 

ReeOllUMftdatioD (Serial No. 6) 

In the present set up whe1'e most of the Directors do not possess any 
direct· experience of steel industry,. a Director will need some time to get" 
acquainted with the problems facing the Steel Plants before h8 CQIJ usefully 
eontrlbute towards resolving them. In order to enable him to do ~t a 
minimum tellUl'e should be fiud for Directorship and the Directors shoultf 
r«in by rot4lion, say, one-third. (para 22). 



REPLY OF GovSIlNMEHT 

This recommendation will be considered iIi the context of the CODtemP-
'1ated J"&oOI'ganjsation as indicated in reply to l'CCOIllDlCDdation at S. No. 1 
and certain other recommendations made by the Administ.ratlve. RefonDI 
-commission in its Report OIl Public Sector Undertakinp . 

. [Mlnlstry of Steel, Mines and Me1Dl.1 (Deptt. of lr~ and Steel) O.M. 
No. PtII'l. (6)-9/66, daled the 19th December, 1967]. 

CoMMENTS OF THE CoMMITTEE 

PJease see paras 1 and 2 of Otapt.er I. 

ReccJaIIIIeIIdat (Serial No. 7) 

The Committee have discussed the inue of relationship between Chair
I'I'UI1l and Board of Directors on the one hand and General Managers Dn the 
other and control of the .forlner over the latter in subsequent ·paras. Here 
the issue is how lor the'decision to take them as Directors will help the 
Board In its deliberations and whethe,. it will not be an ideal way 01 groom
ing the future Chairman and Directors of H .s.L. The Cbmmittee consider 
,hilt there are advantages in inclusion of General Managers on the BOOTd, 
but QI Government feel that discipline cannot be adequately maintained 
after this change they would not suggest its adoption at this stage. ThU 
would rome about when the recommendalion in para 15 ante is impl.. 
mented. (partl 24). 

REPLY OF GoVERNMENT 

In this connection please refer to .. the reply Against recommendation at 
S. No.2. The views o(the Committee will be duly taken into considera-
tion well the contemplated ~isatioois finatiseci . 

,(Ministry 01 Steel, Mines and Metals (Deptt. of Iron and Steel) ON. 
No. PQI". (6)-9/66, dated the 19th December, 1967]. 

CoMMENTS OF THE CoMMITTBB 

Please see paras 1 and 2 of Olaptor I. 

RecolDlDelldado. (SerIal No. 8) 

The Committee understand that there were differences oj opinion among 
1M plonts and between the Plants and Head office. Some of the General 
M~rs were not too hapPJ' with an apex Organisation and lelt that the 
Pkmts tlwmselves wert big enough to have .pat'Qte Board. They wouItI 
not. thtrt/~ cooperllle with the Board. Some of these recrimiNlli01l8 htM 
reached seriOltlS proportioPlS and .,.,'eTt within .the /c1lQWkdge 01 Gmlernment. 
This is not in the best interests of the Hiltdustc.a Skei Ulflited and of "1M 
eountry: The PriIM cause lor this troItIbk II 1Iw~lYSleIfJ' illd! wIIicII ".,..q 



corrtempltzte$ good personal relationship between the Chairman and the 
,Ge"sral Mmtagers of the .piDnts tor ,the successful operation oftM com
pmry. 11 this personal equation failed, no remedies Were envisaged or 
developed. 

The Committee view the present situation with concern. It dues not 
agur well for the future of the Hindustan Steel Umited and should be 
remedied. Government $hould immediately consider this matter' at the 
highest level and talee quick remedial action. The Committee would, 
however. like! to make a few suggestions which should be kept in view while 
tll'riving at a solution to the present Head Office-Plant relationship. The 
Committee are not opposed to fullest autonomy being give" to tht: plantJ 
in the matter of operations. The intention in making these suggesions 18 
thllt where the interests of the company as a whole are involved, the Chair
man or the Board of Directors should have an effective say in the malter: 

(1) The powers of the Chairman should be clearly defined. He should 
have absolute trust and confidence of the Minister and the Secretary of the 
MiruSlry. There should be a system of mutual consultation between the 
Chairman and Government so that it is ensured that the policy of Govern
ment is translated into action bv the company and tlult the Chairman has the 
fullest backing of Government in his dealings with the General Manage". 
In case of conflicts between the Chairman and the General Managers, the 
Chairman should ,have the powers to issue a direction to the General 
Managers, with the knowledge of Government. 

(2) A code of discipline should be chalked out for the different levels. 
The heirarchy in the administration should be clearly spelled out. Co
operation should not be left to personal equations-it should be codified. 
Indiscipline should be looked upon seriously by Government and nipped 
in the bud by SUil'lble remedial action. It should not be merely looked on 
os an inevitable phenomenon. Indiscipline at the top ;e: bound to per-

I 
meate to the lower ranks with detrimental effects on the company. 

(3)The authority that the BOtZrd of Directors or the Chairman will enjo, 
over the General Managers should ~ defined in writing. It may also be 
(xamined how far it might b~ useful to make the appointment of 1M 
General Manager in consultation with the Choimum. 

( 4) A clear' cut procedure should be laid down in reg,ard to the solution 
01 inter-plant conflicl8. The Chairm.an should be given the powers to 
take a final decision if necessary after corrflicting view points have bem 
heard by a pemument or ad hoc Commiuee. His decision should be 
binding on all. (parM 26-27). 

REPLY OF GoVERNMENT 

Noted. The recommendation made by the Committee would be duly 
taken iofoc:onside.ration while evolving the revised set . up referred ~o' in 
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reply to recommendation at S. No. 1 and would be impIemeated to the 
utent practicable. 

[Ministry of Steel, Mines and Metola (Deptt. of Iron and Steel) OM. 
No. PQI". (6).9/66, dilled the 19th December, 1967]. 

CoMMENTS OP THE CoMMITI'EB 

Please sec paras 1 and 2 of Chapter I. 

Reco ...... tioD (Serial No. 16) 

TM Committee uruJerltand that Departmental Selection Commltteu lIT. 
constituted 101 the purpose of recruitment to junior posts in the Steel Plants. 
In this connection the Committee would invite attention to para 209- of 
tM 32ruJ Report of the Estimates Committee- (Third Lok Sabha) where
in the setting up 01 Personnel Commission similar to the Union Public Ser
vice Commission was recommended lor recruitment to public enterprises. 
(para 50). 

REPLY OP GoVERNMENT 

The recommendation made ill the 32nd Report of the Estimates Com-
mittee is still under the consideration of Government. It has however been 
ooticed from the Report of the Administrative Reforms Commission on 
Public Sector Undertakings that the Commission are not in favour of the 
setting up of Personnel Commission. 

[Ministry of Steel, Mines and Metals (Deplt. of Iron and Steel) OM. 
No. ParI. (6)-9/66, dated the 19th December, 1967]. . 

RecommeodadoD (Serial No. 33) 

The difficulties on account of having the Sak, Office between the Plalat 
and the conswners could be removed if the Sales Office had qualified tech-
nical experts to negotiate with customers. It is lelt that speciawts with 
previous e.%perience in the plants and with a good knowledge 01 production 
technology would be better salesmtm. If the present personnel of the Sale 
Office do not have practical and baric knowledge of steel production they 
mould.be given training in the Plants. (para 107). 

REPLY OF OoVEllNMENT 

Of tho 94 officers presently employed in the Sales Organisatioa of 
Hindustan Steel Ltd., 20 possess engineering or equivak:Dt technical quaJi-
ftcations. These include the Chief Sales Manager, the Deputy ane! Sales 
Manager who possess engineering qualjficatioos and one of the Sales Oftlcen 
incharge of the By-products Division who possesses a Ph.D. Degree in 
Chemistry from a foreign. University. It would thus appear that this ofIico 
has, a good leaveniDg of tedmical as weD. as DOIl-4echnicaJ ofticen aR siWD 
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either as part of their initial training course or a subsequent orientation 
.course, training in productiun processes and produc! uses which includes 
visits to the Plants, shop floors, laboratories etc. While it is agreed that 
.knowledge of product is necessary in a' good salesman. it is also necessary 
that he should possess knowledge of economics, accounts, contracts etc. as 
this office has also to handle examination of financial arrangements and 
agreements with parties in the background of procedures laid down by 
Law and by the Company itself, market surveys etc. There are, however, 
-certain areas like the sale of Alloy Steels where the intimate knowledge uf 
the products and processes are more important, it is reported that Hindu-
stan Steel Ltd. haS taken care to deploy only technically qualified officers 
with plant experience for the work. Development of new products mainly 
with a view to import substitution is a function which has necessarily to be 
performed at the highest managerial levels not only in the Sales Office but 
at other levels in the organisation and it may not, therefore, be absolutely 
·essential for every Sales Officer either to' have technical q~alifications or 
previous experience of production processes. 
IMinistry of Steel, Mines & Metals (Deptt. of Iron & Steel) O. M. No. 

Pari. (6)-9/66, dated the 6th November, 1967]. 

Recommendation (Serial No. 34) 
As regards discussing sales matters at the meetings of the General 

ManagersJ the Committee note that a decision to hold regular meetings of 
the General Managers was taken on the 31st August. 1964. It is seen 
that from that date to the end of 1965 the General Managers met four 
times only. With such (nfrequent meetings and sales being only one of the 
topic which they must have discussed, its problems could not have received 
much attention from them. This, anyway, is not the same thing as secur
ing an. active association of the plants in the working of the Sales Office 
for a fuller appreciation of each other's problems. Being the parties who 
are calle4 upon ;0 meet the expenditure of the Sales Office, the Plantj 
should have some voice in formulating the sales policy. The Committee 
suggest that H.s.L. might examine in consultation with the Plants and the 
Sales Office the best ma,mer in which this should be achieved. (para 11 0). 

REPLY OF GOVERNMENT 

As suggested by the Committee, the matter has been considered fur-
ther by Hindustan Steel Ltd. It has been reported that there has now 
developed adequate continuous communication between the Plants and the 
Central Sales Organisation on the one hand and the Head Office on the 
other in the matter of production and sales planning. The quarterly meet-
ings of the General Managers are now taking place more regularly and at 
such meetings important broad ~isions regarding production-sales are 
taken and in respect of decisions involving details there has developed 
COl15tant communi~on between the Plants and the Sales Organisation, 
a032(Aii)LS-3. 
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particularly when rolling programmes for each month are drawn up.at 
the level of the Joint Plant Committee. The problems of production and 
salek have assumed added significance and importance in the context of 
the present slump in the iron and steel industry and this has given a fillip 
to the need for discussion of issues of common interest oftener than in the-
Pl'-llt. The Company has recently introduced a system of quarterly perform-
ance appraisal when particular care is taken to coordinate decisions with 
reference to the market situation in a more realistic manner. The Com-
pany, therefore, feels that the practice being followed at present is ade-
quate to ensure proper coordination between production and sales. 

[Minbtry oj Steel, Mines and Metals (Deptt. of Iron and Steel) a.M. 
No. Pari. (6)-9/66, dated the 6th November. 1967]. 

RecGulJlleaclatioll (Serial No. 37) 
The Committee urge that a Systematic study should be initiated to det~r

mine the pattf.rn of dmumd for steel products, category-wise and section-
wiJt>. (Para J21>. 

FuRTHER INPORMATION CALLED POR BY THE CoMMITTEE 

Attention is invited to para 121 of the 28th Report of the Committee Orr 
Public Undertakings (3rd Lok Sabha) wherein they had suggested that a 
systematic study should be initiated to determine the pattern of demand for 
steel products categorywise and sectionwise. In this connection it is request-
ed that the present position about the demand and supply of various steel 
products (categorywise). the extent of surplus/shortage in each category 
and the steps taken to improve the position may please be intimated at an 
earty date. 

(L.s.s. O.M. No.1-PU/67, dated the 20th May, 1967) 

REPLY OF GOVERNMENT 

The National Council of Applied Economic Research have already been 
requested to prepare a long term demand study for Iron and Steel by types, 
categories and sizes. On receipt of the study-expected in July, 1967-it 
is proposed to review the extent of surplus/deficit in each category and for-
mulate the future plan. \n the circumstances, the detailed information re-
quired may be furnished after the report of NCAER. is available. 
{Ministry 0/ Stnl and H~avy Industries (Departnaent of lTOn and Steel) 

OM. No. P&D-IO(44)/66, dated tM 23r4 June, 1967J. 

REPLY OF HINDUSTAN STEEL LTD . 

. Forwarded a copy of Note on Market' Survey /Studies carried out by S81es 
Office of Hindu.stan Steel Ltd. (See Appendix m) 

[H.S.L, D.O. No. 20(6)1B&CIt;6, dated the 29th July, 1967J~ 
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FuRTHER REPLY OF GOVERNMBNT 

The Report of the National Council of Applied Economic Research 08 
demand study of steel products is now expected only in early 1968. 
[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 

No. P&D-10(44)/66, dated 5th/8th December, 19671. 

FURTHER INFORMATION CALLED FOR BY THE COMMITTEE 

Reply to S1. No. 37 may please be expedited. 
[L.S.S. O.M. No. 20-PU167, dated the 5th January, 19681. 

FURTHER R-EPLY OF GOVERNMENT 

It has already been stated in this Department's O.M.No. P&D-l O( 44) 166, 
dated 518.12.67, that demand Srtudy on steel is being made by NCAER and 
its report is expected early in 1968. This report has not yet been received. 
In view of this no further information is available with regard to S1. No. 37. 

[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 
No. ParI. (6)-9/66, dated the 15th January, 19tj8]. 

FURTHER QUERY OF THE CoMMITTEE 

It may· also be intimated if the Report of the NCAER on demand study 
of steel has since been received. 

[L.S.S. O.M. No. 20-PU/67, dated the 1st April, 1968]. 

FURTHER REPLY OF GOVERNMENT 

A long term projection of steel demand was obtained fiom NCAER in 
the middle of February, 1968 and is at present under consideration of this 
Department. 

[Ministry of Steel, Mines and Metals (Department of Iron and Steel) O.M. 
No. ParI. (6)-9166, dated the 19th April, 1968]. 

FINAL REPLY OF GOVERNMENT 

For the formulation of the Fourth and Fifth Five Year Plans for iron and 
steel a Steering Group has been formed by the Ministry of Steel, Mines and 
Metals. This group, after examining the report prepared by the NCAER, 
would recommend to the Central Government the future programme. for 
development of iron and steel industry both in the Public and Private Sec-
tor. It would also keep in view the possibilities of export and availabilities-
of resources. 

[Ministry of Steel. Mines and Metals (Department CIt Iron and Steel) O.M. 
No. Pari. (6)-9/66, da:ed the 28th September, 1968]. 
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..... IIBIiatioa (Serial No. 39) 

While the p/qnIS need not be asked 10 produce last moving items whiCh 
will malu their running uneconomic. at the same time the needs of the IIUU-

ket cannot be !gnored. They suggest that more attention slwuld be paid to 
diversification 01 production. Government should examine the feasibility 01 
having more mills of different size ranges in the newer steel p/tJnts as also 
in the expansion programmes of the existiilg mills. (para 125) 

REPLY OF GOVERNMENT 

The product mix of new mills coming up either 'in new plants or in ex-
pansions is based on reasonable estimates of demands for various products 
that may prevail when the mills come up for operation and ' production. 
Even with all possible care in' this estimation; it is not always possible to 
avoid temporary shortages or surpluses in particular sizes and categories of 
rolled steel. Even though all the mills have a certain flexibility of opera-
tion. and are so planned, very wide fluctuations in market demand ca~not 
always be coped with. As for the current units, this is being taken care of 
in the quarterly production meetings. 
[Ministry of Iron and Steel O.M. No. Pari. (6)-9/66, dated the 

4th Novemhn. t 966]. 

Recommendation (Serial No. 43) 

The Committee recommend that keeping in view the volume of imports 
to be cleared in the coming ."t'ears, the staD reguirements of s1lipping deparr
ment should h~ determined immediately and a phased reduction in stat] 
effected. (para 143) 

Recommendation (Serial No. 46) 

It is e"idem that the Transport & Shipping Office had little to do with 
the transport of raw nJ<lIeria!s and finished products of the Plants. The 
work of the Transport & Shipping Office was mainly confined to liaison work 
and despatching tire imported materials to the Plants, The Committee have 
already .m~Res'ed cutting down the size of the shippi"\! d~nartmenl. Since 
the work rl'lating to despatch can be handled as an t' xtension of clearing 
work. tire Commlttu luI thai there is no' need to maintain a separate Cen
tral OfJic~ for this purpose. It .fhould be possible for a shipping section 
working as Q part of the Sales Organisation to look after this work. (para 
155) -

REPLY OF GoVERNMENT 

The position in respect of the Transport and Shipping Office of Hindustan 
Steel Ltd., at Calcutta bas since undergone a considerable change. The fUDC- -
ttons of this Office have not only become mo~ diverse but there has been a 
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considerable increase in its functions and responsibilities. A reduction m 
staff had been suggested by the Committee on account of reduction in the 
volume of imports to be cleared in the coming years. However, it has since 
been decided that the plant and equipment etc. required for the Bokaro 
Steel Plant should be cleared through this office. A contract has· been 
signed by H.S.L. with Bokaro Steel Limited for clearing their imports. It 
is anticipated that more than 177, 166 tonnes of equipment etc. will be 
cleared by this office for Bokrao beginning from 1967-68. HSL have alio 
entered into agreements with the National Mineral Development Corpora-
tion, Tribeni Structurals and the Oil and Natural Gas Commission for under-
taking their clearances. As a result of this. the volume of imports is ex-
pected to be considerable as indicated below:-

Year 

1965-66 
1966-67 
1967-68 
1968-69 

Tonnage 

1,00373 (Actual)' 

53,320 (Actual) 
1,80,000 ·(anticipated) 
2,10,000 (anticipated) 

The present internal market conditions have placed a premium on ex-
ports where a substantial increase has to be secured in order to utilise the 
production capacities of the HSL Plants to the full. In line with this, a 
sufficiently high export target has beea fixed for Hindustan Steel Plants for 
the year 1967-68 and an integrated approach to export promotion has 
been evolved, which involves subsidies to stimulate export effort, improve-
ment in Railway and port facilities and a policy of foreign exchange release 
whereby HSL can sponsor expo<t promotion delegations so as to investigate 
export markets ,md secure export orders .. The following Table indicates 
actual export figures for the years 1965-66 and 1966-67 and anticipated ex-

t port commitments for 1967-68 and 1968-69. 

Year 

1965-66 

1966-67 

1967-68 

1968-69 

Tonnage . 

49,800 (Actual) 

2.34,160 (Actual) 

10.00;000 (anticipated) 

15,00,000 (anticipated) 

Because of the congestion in the Calcutta Port, HSL have been obliged, ill 
order to fulfil their export contracts, to utilising the ports of Bombay, Mad-
ras, Visakhapatnam and Kakinada. 
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In view of the position stated above, it is not considered advisable -atIeast 

at this stage, to implement the recommendations of the Committee requirlna 
a phased reduction in the staff strength of the Transport and,Shipping Oftice 
or attaching this unit as a Cell to the Sales Organisation of HSL. 

[Ministry of Stut. Mines & Ml'taLr (Dept!. of Iron & Slut) O. M. No. 
,.".,. (6)-9/66, dated the 23rd Seplt'mbl'r, 1967]. 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF GOV-
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CHAPTER V 

RECOMMENDATIONS IN RESPECT OF WHICH FINAL REPLIES OF 
GOVERNMENT ARE STILL AWAITED 
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NIL 
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I. APPENDIX I 
[vide reply to recommendation at Sl. No. 10 (para 38)1' 

MINISTRY OF STEEL, MINES &; METALS 
(Department of Iron & Steel) 

RESOLUTION 
. New Delhi, the 19 July, 1967 

No. DUR.21(4)/66.-In their Resolution dated the 12th September,.. 
1966, the Government of India had in consultation with HindustanSteel 
Ltd. and with the.ir concurrence, appointed a one-man Committee, consist-
ing of Shri G. Pande, ex-Vice-ChanceIIor, Roorkee University to conduct a~~ 
expert review of the problems of Durgarur Steel' Plant in their individual 
as well as integrated aspects. . 

2. The Committee submitted its final Reporii~ April, 1967. It is a 
very comprehensive study of the working of the Stee-l Plant and has drawn 
attention to shortcomings in organisation, inadequacy or absence of man-
agement systems and insufficiency of equipment. It has also made recom-
mendations for improving the skills and abilities of the employees and has 
pointed out the need for developing better employee attitudes and industrial 
relations. -

A summary of the var.ious recommendations and Government's deci-
~ions thereon taken after consulting HSL is given in the Annexure. 

3. The recommendations are mainiy operational in nature. Their im--
plementation would require concerted and detailed action at plant level 
over a period of tine. In order to ensure that the necessary improvements 
are brought about speedily, Government intend to arrange for periodical 
reviews of the practical steps taken to give effect to these recommendations. 

4. Government w.ish to place on record their high appreciation of the 
thoroughness with which the Committee has studied the various problems 
and made practical and constructive recommendations and in particular, of-
the efforts made by the Committee :in bringing together the Railways and 
plant. authorities and helping them to resolve several outstanding pr<>blems 

-re1ating to wheels and axles production. 
'ORDER 

ORDERED that a copy of this Resolution be communica!ed· to all· 
toncemed and that it be published in tfte Gazette of India Extraordinary. 

H. LAL, 
Secretary to the Government of India .. 

1 ~.-. 



.s.No. 

I. 

•• 

~. 

ANNEXURE 

Recommendation of Committee Guutntment's decision -_ ..... - ----..• -.------ .. -----.-----
Overall Plane Performance 

The Plant should improve con-
trell over quality of raw materials, 
processes and products and 
reduce its off-grade production. 

The m:lnagement should take 
special action to arrest the fall 
in labour productivity which 
ha..'l been rapid specially in 1965-
66 if the incidence of ovenime 
-is converted into equivalent 
number of men. 

Colfe Ovens 

The pace of repairs should be 
stepped up and staff of the re-
fractory department be associated 
with the work for 8etting trained. 

Duties should be prescribed for 
all staff, and proper maintenance 
schedules be laid down and 
acted upon and pod house-
keeping enforced. 

The standard 3-shift-system should 
be introduced in p,lace of the 
7-day rota system. 

Bonus system should be re-examin-
ed and put on a more scientific 
fOOting. 

Accepted. 
Steps· are in hand to carry out, 

.;y·;tematic reviews of the per-
formance of the plant in this 
r:espect against prescribed tar-
gets., 

Accepted. 

Accepted. 
The progress of repairs is -kept 

constantly under watch and 
operational staff including 
that of the refractory Depn. 
haTe been associated with tlte 
work. . 

Accepted. 
S. No. 74 may also be seen. 

Accepted. 
Implementation requires the con-

firmation of the West Bengal 
authorities who are being cons-

.. talltly reminded to expedite 
the same. 

Accepted. 
A thorough examination of the 

incentive bonus system shou!" 
I'be undertaJten. '. . 

, ,-I 
- -.--- -.------.--......-.---------:----.---~ 
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S.No. Recommendation of Committee 

By-Products Plant 
7. Maintenance must be considerably 

improved and operation of the 
Plant put on a proper footing. 

8. The plant be placed under the 
independent charge of a Superin-
tendent rep:>rting directly to the 
General Superintendent. 

Blast Furnace 
.'9 . Efforts must be made to attain coke 

rate of 750 KG per tonne. For 
this additional facilities like 
use of sinter, top pressure, h,igh 
blast temperature etc. have to 
be put to use. 

Government's decision 

Accepted. 

Accepted. 

Accepted. Resources for instal-
ling the additional facilities 
have specifically been provided 
for - in capital budget for 
1967-68. 

10. Control at the Blast Furnace must Accepted. 
he exercised to keep the silicon 
content within I' 35 %. 

:I 1 • The rising costs and lower producti- Accepted. 
vity should be examined by the 

.12. 

Plant Management. . 

Excessive loss to the extent of Rs . 
47 lakhs in 1965-66 due to the 
bleeding of blast furnace gas.. 
to atmosphere should be looked 
into and efforts made for its 
better uti lis, tion, especially in 
the p:lwer plant. 

Steel ,Hefting Shop 

Accepted. 

A detailed study should be made 1 
to reduce the bunching at shift 1 

. ends and to control Pff-grade~ .. Accepted. 
production. The General Managec has al-

ready been instructed to have 
The house-keepingan.d removall a special stUd)' made of these 

of slag should. be improved and aspects and take necessary 
the Industrial Engineemng De- remedial steps on a priority 
par.trne~t should be asked to I basis. 
make a study of the protuem of I 

' remov~l of slag efficiently . 

. FL DE dust Gre~ arrangement I 
should be repaired and put intO) 

-pr.lper w.)rking order. 
---------~-------------~-. 
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--------------- ----- .----. 
S.No. 

16. 

Recmnmendalion of Committee 

Rolling Mills 

The maintenance sh.:>uld be streng-
thened and streamlined to re-
duce the excessive down ·times. 

Govtrnmem's decision 

Accepted. A team headed by the 
Chief Engineer of the Central 
Engg. and Design Bureau of 
HSL sh)uJd.go into the ques-
tion of the working of the 
Blooming Mill and advise in 
the next month or two on the 
steps to be taken to gear it 
up sO as to be able to roll 
I' 6 million tonnes of ingots 
per ~nnum. 

17. The operational pl"clCtices should Accepted. 
be improve4 and more effective· 
inspections should be introduced 
at different stages to reduce 
production of off ... grade steel. 

18. The declining trends of labour Accepted. 
productivity should be examined 
and if there is overm~ at 
any point, it should be rectified 
at the I' 6 million tonne stage. 

Wh.81 and Axle Plant atld Sleeper 
Plant 

19. lnterstage inspection by Research Ae<:epted. 
and Omtrol should be strength-
ened. 

20. A proper system of production Accepted. 
planning for this sl:lop should 
be in~tituted at an early date. 

21. A detailed study is called for to Accepted. 
correct the defects in the present 

Bonus Scheme . 

. The plant should be examined by 
a team of foreign and Indian 
experts well versed in ~wheel 
steel making and processing. It 
will be advisable to send to 

. se:Uor \,'fticers abroad to make-' 
on the spot study ofthetechniQu-
es of the corresponding plants. 

Accepted. This Expert Team 
is expected to start its wOJk 
earJy in August, 1967. 



S. No. ,Recommenaation ofCommitte8 Governmsnt's decision 

Sleeper Plant 

23. MainteQance should be improved Accepted. 
at all p(1ints and metallurgiCal. 
rolling and pressing defects 
should be minimised by better 
control on processes and opera-
tions. 

24. A proper study should be made Accepted. 
to determine the correct basis of 
payment of incentive bonus to 
the staff based on good perform-
ance. 

25. D.S.P. should give on loarr the Accepted. 
sleepers required by the Railways 
for carrying out certain tests 
whidi if successful will oring 
down the rejections in sleepers 
considerably and will also help 
in the reduction of the present 
stocks. 

C.E.M. Shops 

26. Time studies should be m11e to Acce~tei. 
determine standard time for the 
different jobs. 

27. A study shluld be made to see if Accepted. 
the . system of production 
planning ani control for the 
shops is adequate and effective 
and if not, it should be stream-
lined. 

28. Balancing tools and additional staff 
needed to improve pr,)ducti 1n 
should be considered so that 
the maximum possible load of 
making spares may be taken by 
the shops. 

Accepted. HSL is being asked 
to instruct the C.B. & D.B. to 
prepare a Project Report and 
months. 

29. Proper studies should be made A-:cepted. 
to determine standard times for 

-different jobs for determinatio:l 
of a rational bonus scheme based 
on efforts of individuals and 



S. Rtcommendation of Committee Government's decision 
No. 
---.---------•.. -------------~----

31. 

I t should be ascertained if the 
system of production planning 
and control is adequate and 
effective and it should be stream-
lined. 

The control of the Foundry should 
be removed from the charge of 
the Chief Superintendent (C.& 
I.) and should be put under the 
charge of a new post of Superin-
tendent (S hops and Foundry) 
so that the !Inops and the Foun-
dry work as complementary 
units under him. 

Maintsnance 

32. A special organisation should be 
set up under the General Super-
intendent for making detailed 
inspection of the state of all 
plant assets according to a pres~ 
cribed schedule. 

33· 

34· 

The centralised Maintenance 
Organisation should be geared to 
disch9rge its duties in an efficient 
manner to arr.mge for spares in 
time and to develop competence 
in men. 

Preventive Maintenance and Ins-' 
pection Procedures at Durgapur 
have to be put on a sound footing. 
Proper preventive maintenance 
system shJuld pr,wide for deta-
iled annual and monthly plans 
for shut down of equipments 
to be prepared in consultation 
with all concerned. 

Maurin/s manattmUlll 

35. Stricter consumption norms for 
various kinds of materials will 
h'lve to be adopted and any 
further increases in the usage 
rates are to be resisted. 

Accepted. 

Accepted. 

Accepted. 

Accepted. 

Acceptetl 

Accepted. 



S. 
No. 

Recommendation 0/ 
Committee 

41 

36. Joints sampling of coal at destina-
tion must be made obligatory. 

Govmlment's decision 

The matter has been under exa-
mination. As this requires 
interdepartmental discussions 
a decision on this will be taken 
in consultation with Depart-
ments concerned. 

37· Introduction of selective prepara- Accepted. 
tion of coal has to be actively 
considered at least on experi-
mental basis. . 

The much needed Benefication Accepted. 
Plant at Bolani to make available 
beneficiated fines to the Sinter 
Plant should be installed early. 

39· Inspection wings for materials Accepted. 
must be strengthened in order 
to improve quality, and quantity 
control on raw materials. 

40. Efforts should be made to reduce Accepted. 
the inventories of spares, stores 
and semi and finished goods. 

4I. The Committee has already re- Accepted. 
commended to the General 
Manager the creation of a 
high level oiganisation for 
planning and procurement of 
spares. This is essential for an 
effective spares management,' 
as an essential aid in Plant 
Maintenance. 

Production, Plan",ing and Control 

42. A few senior officers from D.S.P. 
should study the system in 
vogue at Rourkela and Bhilai 
in order to install an effective 
system of Plant control at 
Durgapur 

43. Departments of Production Plan-
ning and Control and Energy 
and Economy should be placed 
under a new post of Assistant 

Accepted. 

Accept¢d in part. For the pres-
sent, it would be adequate-
if the Department of Pro-
duction, Planning and 90n--
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S, 
No, 

45· 

Rscommendation of 
Committu 

General Superintendent' in-
charge of coordination of all 
Plant activities. 

Production Control Cells should 
also he placed under the Depart-
ment of Production Planning. 
At a later date the direct main-
tenance function of the Enetm' 
and Economy Department may 
he transferred to the Chief Elec-
trical Engineer and he may be 
redesignated ae; Power Engineet 
as in Bhilai. 

The services of the Department of 
Production, Planning and Con-
trol should be utilised for co-
dification, upkeep and issue of all 
operation and maintenance in-
tructions, procedure orders etc, 
which are of common use by the 
various departments. 

Functions of :\la.!')power Planning 
should be transferred from the 
Personnel Department to the 
Industrial Engineering Depart-
ment. Similar-Iy, the Production 
Control Cells at the Steel Melt-
ing Shops and the Soaking Pits 
should be transferred from the 
Industrial Engineering . Depat-
ment to the Centralised Depart-
ment of Production Planning and 
ContI'91. 

The Industrial Engineering and the 
Research and Control Depart-

, ments should be placed under the 
General Manager. A separate 
Wing in the Research Control, 
Department may be established 
for carrying out investigation-
into the failures on the metallur-
gical and chemical fronts. 

GOtJernment's decision 

trol is brought into existence 
'under a Superintendent as 
in Bhilai. The position can 
be reviewed later, if necessa r 

Accepted. 

Accepted. 

Assessment of manpower re-
quirements should be under-
taken by the Industria1 En-
gineering Department, while 
recruitment, training, place-
ment etc. would continue to 
vest in the Personnel Depart 
ment Transfer of the Produc-
tion Control Cells to the De-
part ment of Production Plan-
ning and Centrol is aq:epted. 

Accepted. 

--- - ---. ,._------------,...--------
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S.No. RectWnmendation of Committee GO'Oernment's decision 

--------
48 The Management should make a Accepted. 

complete review of the existing 

49 

·so 

suggestion scheme and analyse 
the causes for its ineffectiveness 
anel devise measure to make it 
work better. 

A Technical Wing headed by an 
Assistant General Superinten-
dent and a<;sisted by two quali-
fied and experiencd engineers 
sh')uld be created to assist the 
General Superintendent in watch-
ing performance of the different 
units, removin~ bottlenecks, 
improving efficiency and reducing 
costs. 

It will be most desirable to create 
in the Head Office half a dozen 
P;)sts of specialists at a very 
senior level wh:> should be highly 
exp~rienced experts in the differ-
rent aspects of iron and steel 
Technology. 

51 For the purpose of assessing the 
perfofIllance and productivity 
of the van )US units in HSL in 
detail and to give suggestions 
for improvement Performance, 
Assessment and Development 
Teams should be formed with 
one of'the Technical Officers in 
the Head Office as its O)nvener. 
The other Members should be 
the representatives of the De-
partments concerned. Industrial 
Engineering Department and the 
Cost Branch. A scrutiny by 
such teams must be conducted 
simultenaously in all the plants 
in the same units and with the 
same Head Office, Officer as 
Convener to ensure uniformity 
of approach and to get better 
results. 

The need for a Technical Wing 
is accepted for the present, it 
is enough of a technkal Wing 
is created with an Assistant 
Superintendent or a Superin-
tendent-in-charge. The co-
ordinations functions could 
be discharged by the General 
Superintendent himself. The 
position may be reviewed later 
if necessary. 

This recommendation will be 
kept in view whel"' deciding 
the top management structure 
of Public Sector Steel Plants, 
which is separately under 
review. 

In addition to inspection by teams 
as proposed here, studies by 
high level Expert Commissions 
with experts from outside HSL 
may also be desirable. 



S.No. Recommendation 0/ Committee 

52 Inspection of each section of the 
plant by officials higher up in 
heirarchy than the departmental 
heads must be undertaken as a 
matter of normal top manage-
ment polic.:y, the aim being to 
assist the plant in doing hetter. 

~3 A Development C'..ouncil should be 
created with the General Mana-
ger as its Chairman, Chief Indl. 
P..ngineer as Secretary and some 
key top officials as members in 
order to frame annual develop-
ment rIan!'! for the various units 
and departments well in advance 
ofthe coming year. 

Government's decision 

Accepted. 

As the Department of Production 
Planning and Control would 
be able to spell out the indivi-
dual development plans and 
dovetail them into a plant 
development plan, a separate 
Development Council is not: 
considered necessary. 

PerJomtIl Management and Industrial Relations 

54 Detailed work studies must be un-
dertaken to determine the man-
ning requirements of the various 
Departments of the Plant on a 
scientific basis. This work 
shOUld he done by the Indus-
trial Engineering Department. 
The manpower Planning should 
be considered by the Head Office 
and the final decision on manning 
at various levels taken on a com-
parative basis for all plants. 

~5 The existing imbalance on the ratio 
of direct recruits to promotees 
to posts in the grade ofRs. 400-
950 should be corrected. 

As indicated against No. 46-
above, while manpower assess-
ment will be done by the In-
dustrial Engineering Depart-
ment, manpower planning in-
cluding recruitment, training 
placement, etc. will be done 
by Personnel Department_ 
The rest of the recommenda-
tion is accepted. 

Accepted. HSL is being asked 
to take corrective action. 

56 The ftight of experienced person- Accepted. HSL should under-
nel from the plant should be take a detailed investigation of 
checked. thJs problem. . 

57 It is necesstlry to finalise the pro- Accepted. 
motion policy for non-exec:utive 
and mllite it bown to all con-
cerned. 
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S. Recommendation of Committee 
No. 

Government's decision 

------------

58 Effective Channels of promotion Accepted. 
should be laid down. 

59 The training effort has to be jPlep.-
sified to take care of the training 
needs specially in Departments 
like Wheel and Axle P13J'lt. The 
Training Department should be 
placed under tre Personnel 
Manager. 

60 . The Industrial Relati0ns situation 
at Durgapur has not been very 
happy, and efforts should be 
made to improve staff (' i ,cipliJ'e 
making various Committees like 
Works Committee, 1.abour C('m-
mittee function properly. 

Accepted. A Training Ad-
visorv Committee may also 
be set up. 

Accepted. 

61 The calibre of Officers in the Per- Accepted. 
sonne I Department has also to be 
improved. 

Instead of getting a Personnel 
Manager from the State Services, 
it will he more prudent to 
select a proper person having 
requisite qualifications from 
HSL Plant, cadre, or if such 
a person is not available, from 
outside sources on a pennanent 
basis. 

Incenli'fJe Scheme 

63 Management should rationalise the 
scheme on individual or inter-
dependent group basis after 
Work Studies have been con-
ducted by the Industrial En-
gineering Staff to the necessary 
extent. 

64 The system of production report-
ing and computation of bonus 
earnings should be streamlined. 
Th~ Industrial Engineering 

Accepted in principle, in keeping 
with the policy of developing 
talent from within the steel 
plants to take up the higher 
management position~. Till 
such time as suitable persons 
from within the plants cannot 
he found for this position, 
deputation from other sources 
including State Services will 
have to be continued 

Accepted in principle. Invoking 
the assistance of experienced 
Management Consultants in the 
conduct of the studies is also 
under consideration. 

Accepted in principk. As it is 
not C0Rside4'ed desirable to 
impose line fWlctioDs on the 
IndtJstrial Engineering De-



S. 
No. 

Rltommmdation of Committee 

Department should compute the 
earnings on the basis of the pro-
duction on reports rendered 
by the Inspection Agencies. 

6S All levels of all the Departments 
of the Plant should be covered 
by properly instituted bonus 
schemes. 

Financial Management, Cost Control 
and Sales 

Government's decision 

partment as far as possible, the 
Management will select an 
appropriate agency to compute 
incentive earnings on an in-
dependent and objective basis. 

This Question is 
under examination: 

separately 

66 The Plant should prepare realistic Accepted. 
operation budget based on sales, 
the final budget culminating in 
pl8nning action in various areas 
for achievement of profit objec-
tives. The budget must be 
regarded as an instrument for 
profit planning and control. 

. 67 Adequate control must be exercised Accepted. 
to minimise all kinds of lOsses 
but special attention should be 
given to the large number of 
thefts in the Plant. 

68 Strict watch on overtime payments 
should not only be cO;'ltinued 
but efforts should he made to 
reduce them. 

69 There is a very good case for 
etrecting economy in the subsidy I 
deficit due to the provision of 
amenities' and conveniences to 
staff. Facilities provided by the 
Plant for transpOn should be 
gradually withdrawn without 
causing any lDldue hardships to 
workers and staff. 

70 A permanent Standing Commit-
tee for cost reduction should be 
formed t~l study costs of de-
partmenfs, one by one. Cost 
consciousness should be built 
up in the entire organisation. 

Accepted. The management are 
already taking steps to cunail 
overtime and these steps are 
appreciated. 

This is left to Hindustan Steel 
Limited to consider and 
decide. 

Accepted. 
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S. Recommendation of Committee Government's decision 
No. 

71 Cost and performance data should Accepted. 
be supplied appropriately and 
in time to all levels of executives 
including the Assistant Fore-
man. 

72 The system of standard costing Accepted. 
should now be introduced. 

73 The entire policy of the Plant must Accepted. 
be directed towards meeting the 
customer requirements. Sub-
stantial improvement is required 
in order to make the products 
of Durgapur Export-worthy. 

Plant Reorganisation and H. S.L. 

74 Duties and responsibilities of all 
non-executive and executive per-
sonnel upto the level of the 
General Superintendent must 
be defined and made known to 
them. 

75 There should be no intermediary 
level between the General 
Superintendent and the De-
partmental Heads, who should 
report to the former directly. 

76 The scale of oay for the Super-
intendents Oi' major departments 
should be enhanced. 

77 A post of Assistant General Super-
intendent should be created, 
who will be incharge of the pro-
posed Department of Produc-
tion Planning and Control and 
will effect the necessary c0-
ordination between the Heads 
of the various Departments. 

78 A reshuffling of some Depart-
ments between the Commercial 
Manager and the Officer-on-' 
Special Duty (Town) would be 
most desirable. 

Accepted. A programme for thO 
pleparation of job sp eci 
fications should be worke 
out so that the progress ca 
be appraised. 

Accepted. 

The form in which the emolu-
ments of Superintendents of 
major departments should be 
improved is under considera-
tion. 

For the present, it would be 
adequate if the Department of 
Production Planning and Con~ 
trol is brought into existence 
under a Superintendent as in 
Bhilai. The position can be 
reviewed later, if necessary. 

Accepted. ActiOn on this has 
already been initiated. 

t 
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s. Recommendation of Committee 
No. 

79 Advisory Council should be form-
ed to assist the Officer-on-
Special Duty in the sphere of 
welfare activities of the town-
ship. The old designation of 
OSD should also be corrected. 

80 A post of coordinathm Manager, 
reporting to the General 
Manager be created, who will 
coordinate the work of Indus-
trial Engineering and Research 
and Control Departments, 
besides performing other func-
tions. 

81 Composite team~ of CMERI and 
HSL should be formed in order 
that maximum advantages 
accrue to both organi5ations. 

82 The Superintendents and other 
senior officers of important de-
partments in HSL should meet 
regularly for pooling and e~
change of knowledge and ex-
perience. 

83 Promotions to managerial posts 
should be made on inter-Plant 
basis and transfers at these levels 
should also be undertaken in a 
planned manner. 

----------------

GOfJernment's decision 

This is left for HSL to decide. 

This is left for HSL to decide. 

HSL is being instructed to -de-
vise a suitable procedure for 
periodical consultations. 

This is left for HSL to decide. 

Accepted. 



APPENDIX n 
(Vide reply to recommendation at SI. No. 22 (para 72)] 

No.2(32)/6S-F.I. 
GOVERNMENT OF INDIA 

MINISTRY OF FINANCE 

Department of Coordination Bureau of Public Enterprises 

New Delhi, the 16th March, 1967. 

OFFICE MEMORANDUM 

SUBJECT:-Financing of Working Capital requirements of Public Sector 
Undertakings. 

The question of providing working capital to the public sector enter-
prises has been engaging the attention of the Government for some time. 
"While it is true that the caSe of each undertakjng will have to be considered 
.on its merits, the following guidelines are laid down which may assist the 
projects jn assessing and meeting their working capital requirements:-

(a) The Board of Directors in caSe of elCh undertaking should 
determine the reasonable level of the working capital and 
review the position from time to time to ensure that the total 
investment in the working capjtal is kept as low as possible. 

(b) In the first instance, the enterprises concerned should approach 
the State Bank of India for the cash<redit arrangements to 
meet t~e requirements of their working capital on the secudty 

of their current assets including stocks of stores, spare-parts, 
raw-materials etc. According to the normal bank practices, 
the State Bank may ask for a certain margin while fixing the 
cash<redit limits. 

t(c) It would be necessary for the undertaking tQ find ways and 
means of raising the margin money. The State Bank of India 
should be requested to provide for the entice working capital 
needs. If necessary. the excess over the margin money could 
be covered by a guarantee from the Central Government. 

(d) Whenever the total requirements of the working capital cannot 
be met by the caFh<redit arrangements w.ith the State Bank of 

..;9 
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India, the enterprises may approach the Government for sbort-
term loans. Such requests would have to be examined vis-a
vis the position of internal resources of the undertakings. 

(e) So far as the use of intemal resources and .in particular depro. 
ciation fund is, concerned, this should in the first instance be 
utilised for meeting capital expenditure. While making a 
demand for additional funds for capital expenditure, the inter-
nal resources including depreciation fund will, invariably, be 
taken into account. 

(0 Where the undertakings are making losses, the amount of the 
loss sustained will also be met from internal resources in the 
first instance. 

The Ministry of Industry etc. are requested to bring this to the notice 
of the Public Sector Undertakings. 

To, 

(R. C. DUTT), 
Secretary to the Government of India 

and Director General, Bureau of Public Enterprises. 

All Ministries/Departments of the Govt. of India. 
AU F As jn the Department of Expenditure. 

Copies to: 
Secretary, Department of Economic Affairs. 
Secretary, Department of Expenditure. 
Secretary, Department of Coordination. 
Add!. Secretary. Department of Economic Affairs. 
J. S. (Budget). 



APPENDIX HI 
[Vide reply to Recommendation at S. No. 37 (para 121)] 

NOTE ON MARKET SURVEY/STUDIES CARRIED OUT BY SALES 
OFFICE, HSL. 

The steel processing industries and the trade have suffered a great 
slump during the last 18 months due to a variety of factors like (1) cut 
in spending by Railways and various other Government departments, (2) 
credit squeeze imposed by the Reserve Bank of India and (3) foreign ex-
change difficulties etc. Consequently both the steel processing industries as 
well as the trade have been living day-to-day and no one is now able to 
anticipate on long term basis the requirements of or demand for stee1. 
This has. created great difficulties, in analysing the market trends and mak-
ing projections. 

2. As a matter of fact, the Joint Plant Committee undertook a detailed 
section-wise survey of the demand for merchant mill products in associations 
with the steel producers including HSL but this survey had to be abandoned 
as it could make no headway due to the difficult conditions mentioned 
above. 

3. From HSL, however, we have been able to make a number of ad hoc 
reports to ascertain the market position for the immediate requirements as 
distinct from detailed analysis tp predict future trends. Such from reports 
have however been rather tentative and of short term utility. 

4. We have, however, been strengthening our market research Division. 
We have now a post of Sales Manager (Market Research & Statistics) and 
it is hoped that once the economy picks up we will be able to analyse the 
trends and make mc-re reliable estimates. 

5. At the moment, there is surplus in practically every product except 
in Tin plates, cold rolled sheets and tested heavy plates produced by HSL. 
In items like pig iron, merchant mill products, heavy structurals, H. R. Coils, 
skelp and rails, supply capacity far exceeds the demand. This has 
been main1y due to the cut back in Government spending and the Railway 
budget. 

6. A two-fold attempt was therefore made to increase our order posi-
tion in these items. On the one hand, wherever lack of orders has been Jue 
to credit squeeze, lack of money with Government Departments, etc. we 
extended hberal credit facilities to keep our mills going. We had also to 
use our stockyards to receive more materials and sen it local1y to consumers-
after a vigorous drive. 
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7. Since there was a limit beyond which the internal market could not 

take the materials a vigorous attempt was made to find mark.et overseas. 
Three team.~ were sponsored for making market surveys--one in Africa, 
South Europe and West Asia, the other in the United States, Canada and 
the United Kingdom and some Middle East countries and the third in 
Australia. The recommendations made by the teams have been analysed 
and steps are being taken to implement them. 

8. Our exports have gone up .by 400 per cent in 1966-67 compared 
to the previous year and HSL has now become the leading exporter of 
non-traditional goods. HSL exports in 1966-67 was Rs. 9.3 crores and 
this .is expected to increase to over Rs. 20 crores in 1967-68. These have 
helped us maintain our order position to some extent particulary in the 

.case of pig iron, billets, rails, structurals aDd bars. 

9. fn the case of items in short supply of viz. cold roDed sheets, tested 
beavy plates and tin plates. action is in hand to complete the expan5iOlll 
P'OP'ammes in Rourkela rapidly so that supplies are increased. 

, 



APPENDIX IV 

[Vide para 1 (i) of Foot Note at Chapter 1] 

REORGANISATION OF HINDUSTAN STEEL LIMITED 

Statement made by Minister for Steel, Mines & Metals ill Parliament on the 
20th March, 1968 on the Management organisation of Hindustan Steel 

Limited 

Since I assumed office a year ago, 1 have been giving serious and const-
ant thought to the adequacy, efficiency and effectiveness of the present Of-

.ganisation in Hindustan Steel Limited for managiftg the affairs of its pro-
ductive units. I was fortunate in having for my guidance the recommenda-
tions made by the Committee on Public Undertakings in the Twenty-eighth 
Report on the Head Office of Hindustan Steel Limited. In April, 1967, the 
Report of the Pande Committee which went into the working of the Dur-
gapur Steel Plant became available. In this Report, there were many valu-
able thoughts on the needed changes in the top management organisation of 
HSL. I n October, 1967, the Administrative Reforms Commission presented 
their Report on Public Sector enterprises which contained several recom-
mendations on the organisation of public enterprises which were of great 
value and had a direct bearing on the management structure for public 
sector steel industry. In the same month I visited the United Kingdom 
where I studied at first hand the initial efforts of the British Steel Corpora-
tion in evolving a management pattern for the nationalised steel industry in 
Britain. T have drawn on all this rich fund of advice, recommendations 
and experience in t.)rmulating my proposals for the future management 
structure for the HSL plants. Tn evolving the programme I am announc-
ing today I have had the benefit of close and repeated consultations with 
my Cabinet colleagues concerned. 

2. The framework of the existing arrangements concerning HSL was 
evolved in 1962-63. ChllI}ges were then introduced whereby an ample 
measure of operating authority was vested at the plant level on the General 
Managers. The Board of Directors was transformed into a poJicy making 
body with only one fun time Director, viz .. the Chairman. The General 
Managers ceased to be members of the Board. The important functions 
retained by the Head Office were Sales, Design and Engineering and the 
organisation of initial recruitment to the cadre of Graduate Engineers and 
Junior Officers. 
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3. These arrangements reftected the priorities of the situation which 
then obtained. Tbc crying need at that time was fimly to maljmise pro-
duction so that the ateeJ. requirements of the economy could be met to the 
utmost extent from indigenous production and imports kept down to the 
minimum in order to space the foreign exchange resources for other deve-
lopmental needs and secondly to attain and stabilise production at the rated 
capacities. The internal demand then was such as could wholly absorb 
the output of our plants. The factors which limited production were 
mainly organisational and technological. The changes effected in 1962-63-
were designed to remove the organisational barriers to greater production. 
These m~asurcs have attained a substantial degree of success. 

4. Circumstances have changed materially since then and we are now 
ready to take the next series of steps to meet the new situation. Even in 
1963 the Minister for Steel & Heavy Industries felt that a high degree of 
autonomy in routine should be conferred at the plant level and the import-
ant functions of broader policy making and statT services, advisory and con-
sultative in nature should be reserved for the corporate headquarters. These 
functions have now assumed great importance in the altered situation and 
the Board has to be strengthened to enable it to discharge these functions. 
The present setting is one where the capacities for the production and sup-
ply of steel of several categories currently exceed domestic requirements. 
All that our plants are able to produce is not wholly absorbed by the mar-
ket. There is need. on the one hand, for sophisticated selling both at home 
and abroad and, on the other, for closely matching production to the actua-
litie6 of demand. There is equal urgency for meticulously watching costs 
and ensuring economies. In a word, the emphasis has shifted ·unmistak-
ably from sheer production and mere tonnage to consumer-sensitive and 
profit<onscious planning of both output and sales. 

S. In the changed setting the imperatives consist of a vigorous approach 
to sales, careful and coordinated planning of production so as to maximise 
profit, systematic control of cost, coordination of production with a Yiew to 
maximum overall utilisation of the production facilities, careful .regulation 
of inventories. meticulous observance of needed maintenance practices so 
as to ensure maximum availabilities of plant and equipment in the short as 
well as long term etc. These are activities involving planning and control 
where the corporate headquarters have to show sound judgment, initiative 
and skiD as weD as provide significant staff assistance to the General Manag-
ers. With the change from a Sellers Market to a Buyers Market, the 
Headquarters with its responsibilities for centralised sales has a much more 
significant role to play in planning, guiding and advising the plants In res-. 
peet of production. 



55 

6. The Board of Management, as at present constituted, is not equipped 
for the needed performance of its planning, control and advisory functions 
as required by the changed circumstances. In this programme of changes, 
therefore, it is proposed to strengthen the headquarters of the Company by 
adding a few full time Directors to the Board of Management. The Chair-
man would continue to be a full time functionary. To assist him in c0-
ordination and integrated planning and implementation of policy there 
would be two Deputy Chairmen. To provide specialised functional sup-
port to the Chairman, Deputy Chairmen and to the Board of Management, 
there would be three full time Functional Directors on the Board. While 
their functional responsibilities would be detailed by the Chairman, it is 
.envisaged that they would deal with three specific areas. namely, Personnel 
including Industrial Relations. Commercial Activities and Finance where 
the work of the Board of Management calls for reinforced emphasis. In the 
:field of Personnel including Management, pioneering work needs to be or-
ganised in regard to the planned development of managerial talent so that, 
in the foreseable future, the public sector steel industry becomes self-suffi-
dent in the matter of high level and top level managers. Furthermore, a 
planned programme calculated to ensure a uniform distribution among all 
the HSL plants of the scare high calibre technical manpower needs to be 
undertaken. The key to this programme would be to restore promotions 
on a Company-wise basis especially at the higher levels on the lines of the 
recommendations of the Committee on Public Undertakings and the Pande 
Committee. As the first step towards bringing the manning in the HSL 
plants to levels which are compatible with the sophisticated nature of the 
facilities installed in these plants. the personnel set-up in HSL would have 
to organise detailed .evaluation of manning requirements such as has been 
carried out for the Bokaro Steel Plant recently. The Commercial Director 
would have to take a comprehensive look at the present sales set-up in HsL 
which has done .;ommendable work in stimulating sales particularly in 
export markets but which requires to be strengthened in order to meet suc-
cessfully the challenge of present market conditions both at home and 
abroad. 

7. In addition to these full time Directors, there would be, on part time 
basis. two Government representatives as well as a maximum of three part 
time DirectOrs drawn from industry, commerce or other fields of econo-
mic and technological activity. 

8. A further change which I intend making in the Board of Manage-
ment is to restore the General Managers of the three steel plants at Bhilai, 
Rourkela and Durgapur to the Board. In the roorganisation effected in 
1962-63, the General Managers were dropped from the Board of Mana-
-gement. Subsequent experience has shown that without the practical 
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knowledge of the General Managers of the working of the Plants, the: 
Board of Management was handicapped in the sbaping of policies. With 
the General Managers back. in the Board of Management, this deficiency 
would be removed. 

9. On the basis of the experience of the working of the existing arran-
gements, some changes might be necessary in the division of powers bet-
ween the Board of Directors and the General Managers. Indeed certain 
changes concerning the fixalion of authorised manning at each steel piant,. 
promotions of middle and higher level management personnel on a com-
pany-wise basis. centralised bulk purchase of selected raw materials etc. 
have been con~idered desirable by the Committee on Public Undertakings 
and the Pande Committee etc. It is my intention to arrange for the 
needed changes in the division of powers in consultation with the Chair-
man of HSL. 1 should however reassure the House that it would be en-
sured in the new arrangements that the General Managers would have 
aU the powers they require to organise production efficiently within the 
frnmework of targets and budgets approved by the Board of Director!>. 

10. Another change concerns the constitution of Advisory Boards at 
the Plant level. There is a large area relating to matters like rehabilita-
tion and employment of displaced persons and other local people. utili-
sation of land acquired for the plant. development of ancillary industries 
etc. which have local significance and where the' General Managers would 
benefit by having an advisory body to advise them. In this view, I pro-
pose to constitute three Advisory Boards, one for Bhilai, one for Rour-
keta and one for the Durgapur area comprising both the Durgapur SteeT 
Plant and the Alloy Steel Plant. While the exact constitution of these 
Advisory Boards would be settled and the members nominated in con-
sultation with Chairman. HSL. it is envisaged that the General Manager 
would be the Chainnan of each Advisory BoIard which would have on it 
representatives of the State Government concerned and of the employees 
of the Plant a~ welt as two or three prominent non-officials with experience 
of industry. commerce etc. 

11. My Cabinet colleagues and I have given careful thought to the-
question as to whether Bokaro should continue to be managed as a sepa-
rate entity or should be brought into a common framework along witJt 
the HSL plants. Considering on the one hand. Bokaro's massive problems' 
of construction created by its. size and inbuilt capacities which require un-
divided attention for the next few years at the highest corporate level andy 
on the other. the heavy responsibilities that have developed on the top 
management of HSL in organising the operation of their plants on 8ft 
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effective footing, we are convinced that the balance of advantage lies in 
arranging for a merger of Bokaro with HSL after it has gone into pro-
duction and in the Jight of the circumstances prevailing then. 

12. In approaching the problems of management and organisation ot 
such a key sector of our economy as has been entrusted to my care, I have 
derived immense support from the keen and continuous interest which the 
Honourable Members have evinced in the working of these major national 
enterprises. The anxiety which this House showed repeatedly in the 
selection of suitable persons for the top managerial appointments in our 
public sector steel plants is a measure of your vigilance over these mat-
ters of great public import losses incurred by HSL have also been a matter 
of great concern to the Honourable Members and I shall soon be placing 
a Paper on the Table of the House, as a preliminary to one-hour-<liscus-
sion. The goodwill which all this betokens has given me the needed 
strength in pursuing the search for able men who could be effective in 
these top positions. I must share with the. House my feeling of satis-
faction that this intensive search has yielded results. A new General 
Manager, Shri R. P. Sinha, Chief of the Engineering & Design Bureau,· 
would shortly be taking over at Rourkela and Maj. Gen. B. P. Wadhenl, 
Commandant, College of Military Engineering, Poona, will join at Durga-
pur as Director-in-charge before the end of this month. A new General 
Manager for Bhilai has also been selected and should be in position soon. 
At the Headquarters, a Deputy Chairman is already functioning and dis-
charging the duties of the Chairman. These arrangements would ensure 
the normal functioning of the headquarters of the three steel plants and 
of the Company. I also hope to be able to implement the other measures 
mentioned above to reorganise and strengthen the Management within a 
short time. I expect we would be able to induct the new Chairman very 
shortly. It is my hope that within the framework of the reorganised structure 
the reinforced manabement team would be able to instil fresh vigour into 
the administration and to meet the challenge of this new situation. 



APPENDIX V 

(vide para 5 of Introduction) 

Analysis of eM action taken by Government on tM recommendations 
contained in ehs Twen1y-eighlh Report oj the Committee on 

Public Undertakings (Third £Ok Sabha) 

I. Notal number of recommendations 

II. Recommendatio,lS that have be.!n acceptt!d by 
Goverume:lt (vide rccommendaioas at S1. Nos. 9, 
10, II, 12, 13, 14, 15,17,18,19,20,21,22,23,24> 
25.26,27.28,2.9,3°,31,32,35,36, 38, 40, 41, 42, 
44,45,47,48 and 49). 

Number 

Percentage to Total 

Ill. Reco:nm!ndatio.ts which the Committee do not 
desire to pl.lrSLle in view of Government's r.!ply (vide 
1'econunenda+io:l.s at Sl. Nos. 1,2,3 ... ,,6,7,8, 16, 
33, 34, 37, 39, 43 and 46)· 

Number. 

Percentage to Total 

IV. Recom:nendations in rl!spect of , ... hich replies of 
Government have not been accepted by the 
Conunittee. 

Number 

Percentag'! to Total 

V. Reco:nmendatio:tS in resp!Ct of which replies of 
Government are still awaited. 

Number . 

Percentage to Total 
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49 

34 

69·39% 

15 

3°·61% 

Nil 

Nil 

Nil 

Nil 
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